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LOK SABHA DEBATES

LOKSABHA

Tuesday, April 7, 1992/Chaitra 18,
1914 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair }
[English}

‘WELCOME TO THE TANZANIAN PAR-
LIAMENTARY DELEGATION

MR. SPEAKER: Hon'ble Members, at
the outset, | have to make an announce-
ment.

On my own behalf and on behalf of the
Hon'ble Members of the House, I have great
pleasure in welcoming His Excellency Chief
Adam Sapi Mkwawa, Speaker of the Na-
tional Assembly of Tanzania and the Hon'ble
Members of the Tanzanian Parliamentary
Delegation who are on a visit 10 India as our
honoured guests.

The other Hon’ble Members of the Dele-
gation are:-

1. Mr. Chediel Y. Mgonja,

Chairman of the Foreign Affairs Com-
mittee

2. Mr. Juma J. Akukweti, M.P.
3. Mr. Rajab Omar Mbano, M.P.
4. Mrs. Ashura A. Faraji, M.P.

The Delegation arrived Delhi on 5 April,
1992 evening. They are now seated in the
special box. We wish them a happy and
fruitful stay in our country. Through them we
convey our greetings and best wishestothe
President, Prime Minister, the National
Assembly, the Governmentandthe friendly
people of the United Republic of Tanzania.

11.01 hrs.
ORAL ANSWERS TO QUESTIONS
[Transiation}

Cane Price arrears outstanding against
Sugar Mills

+
SHRI RAM NAGINA
MISHRA:
SHHI VILASRAO NAG-
NATHRAO GUNDE-
WAR:

*572.

Willthe Minister of FOOD be pleased to
State:

{a) the quantity of sugarcane supplied
by the farmers 1o tha sugar mi!s InUpP;
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{b) the pnce of suyurcane being paid to
the farmers in U P in the current crushing
season,

{C) the number of sugar mills in the
private sectorinthestale and the sugar.ane
price arrears outstanding as on February 29,
1992,

(d) the total dinount paid to the faimers
by the sugar miiis under the Cooperalive
Sector and the amount still outstanding
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against those mills as on the above date,
State-wise, and

{e) the instructions i1ssued by the Union
Govemment to the State Covernments in
this regatd?

[English)

THE MINISTER OF STATE IN THC
MINISTRY OF FOOD (SHRI TARUN
GOQ0)) {a)to(e) Astatementisiaidcrithe
Table of the Sabha

STATEMENT

(a) As per reports received from 104 sugar factoties, a quanhty of 205 0 lakh tonnes of
sugarcane had beon crushed by the sugar mills in Uttar Pr dlesli upte 29 2 92

(b) The sugarfactonies in Uttar Pradesh have reported that they are paying cane price as

fixed by the State Government as given below

Ordinary
varieties

Specified Larly
maturing varioties

(Rs /qu ntal)

(1) Althefactory gate 45/-

(1) Atoutstation centres 42/-

48/-

45/-

{c} 43 installed sugar tactones in Uttar
Pradesh are in the private sector As per
reports received till yet from 25 of these
factories, Rs 80 51 crores cane price ar-
rears was outstanding as on 29 2 1992
Reports fromthe temaining factornes are yet
10 be receved

(d) Reports regarding cane pnce paid
andthe amountoutstandingason29 2 1992

havebeen received tittyetfrom 141 factones
of the cooperative sector State-wise details
are given at Annexure Reports from the
remaining co apetrative sugar factories aro
yet 1o be recewved

{e) Instructions are issued by the Cen-
tral Government from time to time request-
ing the State Governments to ensure timely
payment to cane price dues
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9  Oral Answers
[Translation}

SHRI RAM NAGINA MISHRA: First of
all, the hon. Minister has not given me a
proper reply as he is not in possession of
requisite information. Secondly, | had asked
about the quantity of sugarcane crushed by
sugarmills in U.P. Alongwith this, | would
also like to know the quantity of sugarcane
crushed in ‘Kolhus and crushers, apart from
those crushed by sugar mills. There is no
mention of this any where in the Repont. You
know very well that in Uttar Pradesh, more
than half of the total sugarcane produce
goes to ‘Kolhus' and crushers for the pur-
pose of crushing. In your reply, you have
saidthat the SugarfactonesinUttar Pradesh
are paying cane price as fixed by the State
Government at the rata of Rs. 45/- per
quintal, but you may be aware of the fact that
the *Kolhu' andcrusher owners paythe farm-
ers only Rs. 28 to Rs. 30 per quintal, al-
though they receive more than half of the
State’s total sugarcane produce. With re-
gard to my question on the outstanding
sugarcane price arrears the hon. Minister
has stated that he is yet to receive the details
from allthe mills but as par reports received
sofarfrom 25 of these factones, the outsta-
ding cane price atrears were to the tune of
Rs. 80.51 crore. Now out of atotal 105 sugar
mills inthe State, 43 are inthe Public Sector,
35 in the Cooperative Sector and 39 in the
private sector. The outstanding arrears of
these mills to the farmers are to the tune of
billions of Rupees, as a result of whichthe ife
of the sugarcane farmers in the State has
become extremely miserable.

Through you, | would like to know from
the Governmentthe amount it receives from
Uttar Pradesh in the form of Central Cess.
Sir, mine is avery impontant question. There-
fore, please give me a patient hearing. 1
would like to know whether the Government
will stop collecting excise duty and pay the
arrears to the farmers. Alongwith it, under
the existing provisions of the law, the mill
ownaers are bound to pay the interest onthe
outstanding amount, alongwith the arrears

CHAITRA 18, 1914 (SAKA)
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tothefarmers. Farfromit, the farmers do not
get even the prices for the sugarcane.

MR. SPEAKER: If you ask so many
questions in one go, then you main question
will get lost.

SHRIRAMNAGINAMISHRA: Through
you, lwouldlike to kiiow whetherthe Central
Government will ensure payment of billions
of Rupees of outstanding arrears of the
State’s farmers by exempting the excise
duty on a priortty basis?

Mr. Speaker, Sir, my question was in
Hindi. Therefore, | would like to get an an-
swer in Hindi. it is my nght as well as that of
yours.

[English}

MR. SPEAKER: It 1s not like this. You
can get the interpretation.

SHRITARUN GOGOI: lamsorry, Sir, |
do not know Hindi.

MR. SPEAKER. No, no, You can speak
in English.

SHRI TARUN GOGOI: Srr, | have re-
ceived information of only about 59 facto-
ries. Out of 105,104 factories have goneinto
production. We have got information of only
59 factories.

In U.P. the production of sugarcane in
the year 1990-91 was litlle more than 103
million tonnes. Out of that 31 per cent goes
to the sugar factories.

Then, Sir, about the outstanding ar-
rears, as { have told, as on 29.2.92 we have
gotthe figure of Rs. 153.57 crores. Whereas
in the State of U.P. the outstanding arrear of
{astseason isonly about Rs. 0.54 crores that
means about Rs. 51 lakh. This is the figure
for the year 1980-91. We have not received
the full information for the current season.
We are collecting it. As soon as we get the
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nformation we will supply it to the hon.
vlember

Translation}

SHRI RAM NAGINA MISI{RA Sir, the
armers in Uttar Pradesh do not gstthe rates
ixed by the State Government due to the
abundance of sugarcane in the State More
han half of the tota! production 1s sold at
owerratesofRs 25-30perquintalto ‘Kolhus®
orthe productior of unrefined sugar Keep-
ng this fact in mind, the State Government
1as requested the Centre to grant more
«cences for sugar units in the State Many
old sugar mills in the State which have a
ecovery tate of less than 12 per cent are
unnng In losses to the tune of crores of
Rupees | would like to spect‘ically mention
about the condtion of Sun~ mills in the
Oeonadistrict There are 14 mills which are
very old with obsolete mact nery Out of
hem, 3 units have been granted licences to
ncrease theircapacty but due e shortage

of tunds they are not able o do so | would

ke 1o kncw from the hon Mnister tha
numberof newsugarmy'lsforwhich the Ultar
Pradesh Government has sought licence,
and specifically the numter of lcences
Jrantod for new sugar miis in the private
sector in Deoria district Alongwith this |
wot'ld also ke 10 know whetherthe Centie
arcporces to allocate funds from the Sugar
Development Fund to those Mils, esne-
2iallythe one atl akhshmigan; Betalpurand
8hatw in Deona d strict w h have been
arevided license lor expansion, but are not
able*odosoforwantoffunds Lastly iwould
alsn ke toknow the number of heences, the
Centre ropnses togrant fornew sn.g irmills
rtpP

{Fngish }

SHRI TAF.UN GOGOI S, reqarding
the paymerts made to the sunar cane grew
ars, the Government of India has fixed a
statutory M aimum Price (SMP) We can
compel the factones to pay that mimmum
price State Government has also fixea a
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State Adv sed Pnce(SAP) and tistheduty of
the State Government to see that tha cane
growers are paid promptly.

About the number of licences given, |
need a soparate notice

[Translation}

SHRI RAM NAGINA MISHRA® Mr
Speaker, Str, while the Government qualms
about cellecting the outstanding arrears irom
farmers, there Is no provisiorn to ensure the
pymenrt of arrears to sugarcane fa*'mers by
sunar my owners The Guvernment should
have a clear cut policy in this reqard

MRt SPEAKER No, No Pease take
your seat

SHRI VILASRAO NAGNATHRAO
GUNDEWAR Mr Speaker, Sir the hon
Mirister . ahis reply has statedthat te Suqar
mil ownats 1n Maharashtra owe Rs 38 16
creres fo sugarcane farmers in thu State,
whi'e those n U P owo Fss 3/ 42 crore to
the Sta e s farmers By when will there out-
standing arreats, which the mill owners have
usurped be paid 10 the farmers and what
steps the Government is taking to expudite
the pavn ent?

[Enqtish )

SHRITARUNGOGOI Si, it avataker
up the matter with tho Chief Miristers Itis
the repnns.bility of the state Government to
ersure that the cane growers ate paid their
dues | havae myselt written to the Chief
M nuis*ers not once butthree times. | wrote to
them on 6 8 91 and then on 11 11 91 and
againrecentlyon 1 4 92 ltook upthe matter
with the Chief Ministor.

[Transtation}

SHRIVIKAS NAGNATHRAO GUNDE-
WAR Mr Speaker, Sir, | would like to ask
one more question
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MR SPEAKER No, No Mr Mohan
Singh

SHR! VILASRAO NACGNATHRAO
GUNDEWAR Mr Speaker, Srr itis a very
important question pertaining to Maharash
tra Therefore, please allow me

MR SPEAKER No, No The member
whose name appears secord can ask or'y
one question Therefore plcase take you
seat Rtis not permitted

SHRI MOHAN SINGH Mr Speaker
Sir the hon Minister has said that anly 31
per cent of the total sugarcane productionin
U P goes to sugar mil's and u.ririend Shrn
Rim Nag r a Mchra high! g* ted the miser
ab e cendifion of the State s Sugar Mills
would like toknow fromthe bon Min .terthe
number of old mills identified inthe last three
to five yeurs for mogernisa’ion expansion
and enhancement cf
cipaclty  (/n‘erruptions)

MR SPEAKER This que ton s a
sequal 1o the Supplementary question not
the main question

SHRI MOHAN SINGH 1t 1s rela‘ed to
the main question His question was about
the sugar mdls (Interruptions)

How sugarcane should be

crushed (Interruptions)

MR SPEAKER You havent gone
through the main question You are asking
without understanding the question

[Enghish ]

The mainquestionis abcutthe payment
and not about the expansion

SHRITARUNGOGO! Yougive asepa
rate notice for that

SHRI SUDHIR GIR! Has the Govern
Ment assessed the degree of linkage of the

CHAITRA 18, 1914 (SAKA)
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sugarcane production with the sugarcane
price and accumulated arrears due to the
farmers, if so, the details thereof and the
moasures taken by the Central Government
to improve the sugarcane production keep
ing in view the overalt area and prices?

SHRI TARUN GOGO! We have taken
a lot of measures for the improvement of
stgarcane areaalso Asregardssugarcanre
arrears it 1s mainly beca 1se of the State
advised pnees the State advised prices are
much higher than our sta‘utory minimum
prices

Wecancompelfactoriesto pay only the
statutory minimum prices and thare 1s a
provision aiso under Classe 3 ot the S igar
cane Control Order where we can compel
themto pay andincase they {ai to paythe
pri~e within 14 days tne foctory has to pay
15 per centinterest per annum

Contraceptive Bills

*573 DR RAMESH CHAND 1OMAR
Wili the Minister of HEALTH AND FAMILY
WELFARE be pleasedto sta‘e

{(a) whether some batches of the Mala
N and Mala D conraceptive pi is have been
found to be discoloured or ineffuctive

(b} f so the deta Is thercof

{c) the number of such cases reported
during the last three years and till dale and

(d) the action proposed to be taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT!I D K THARADEVI
SIDDHARTHA) (a)to(d) Astatementisiaid
on the Table of the House

STATEMENT

The Oral Contraceptive Pills (Mala N
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and Mala-D) are, at present, formulated and
tabletted by M/s Eupharma Laboratories in
the private sector and W/s Indian Drugs and
Pharmaceuticals Ltd., (IDPL), aGovernment
of india Undertaking. The positionregarding
discoloured/fineffectivebatches is asfollows:-

M/s Eupharma Laboratories

Twenty two batches of Mala-N were
found discoloured during 1988-89. The en-
tire available defective stock has been re-
placed and the cost of ingredients recov-
ered.

Mss. L.D.P.L.

Asregards Mala-D, one batch wasfound
to be not of standard quality and one batch
was found to be dis-coloured. The avallable
defective stocks have been withdrawn and
action is being taken to recover the cost of
ingredients and obtain replacements as per
standard practice. As regards Mala-N, two
batches were found dis-coloured and similar
action Is being taken in this respect.

Besides, in 1990, the composition of
low-dose Mala-D pill introduced under the
Social Marketing Programme for the first
time was considered to be sub-therapeutic
and consequent change in composition of
the pill necessiated withdrawal of 4 66 lakh
cycles of this sub-therapeutic formulation.

[Translation}

DR.RAMESH CHAND TOMAR: In reply
o my question, the hon. Minister has stated
that M/s Eupharma Laboratories which Is in
the private sector and Ms Indian Drugs and
Pharmaceuticals Ltd, aGovernment of india
undertaking praduce the oral contraceptive
pills Mala-N andMala-D. Twenty twobatches
of Mala-N were found discoloured during
1988-89 and the entire defective stock was
returned. | want to state that merely replac-
ing defective stock is no solution to the
problem. | would like to know from the hon.
Minister aboutthe actiontaken againstthese

APRIL 7, 1992
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erring manutacturers? Have thelr licences
been cancelled and whether any case has
beenfilledagainstthem, becausethe supply
of defective batches of Mala-N is hampering
our national programme.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDARY):
It has been rightly pointed out by the hon.
Memberthat the stock was found defective
and as suchit was destroyed and the money
incurred on it was recovered from
them......(Interruptions)

MR. SPEAKER: Let himfinish what he
wants to say.

SHRI M.L. FOTEDAR: It happened in
1989......... (Interruptions)......... as per my
information no legal action was taken.
However, today | have issued orders totake
action under the law againstthemif no legal
action has so far been taken.

DR. RAMESH CHAND TOMAR: Mr.
Speaker, Sir, my second question pertains
to the wide publicity of oral contraceptive
pills unrdertaken by All India Radio, Door-
darshan and the colourful advertisements
brought out by various magazines. Despite
this the requisite results seemto be adistant
dream. As per my information the objective
of the Government was to seli Mala-D pills
tothetune of Rs. 1.3 crores duringthe 1991.
But it failed miserably. The prime reason as
to why only 30 lakh pills were sold was due
to the fact that consumption of Miala-N and
Mala-Dcontraceptive pills adversely affected
the health of women. The consumption of
these pills cause dreadful diseases like heart
attack, tumor, cancer, diseases of the abdo-
men and drying of milk in women's breast.
1 would like to know from the hon. Minister
whether the Government Is taking steps to
improve the quality of these pills so that
wornen are saved from their ill effects.

MR. SPEAKER: This will be an anti-
family planning publicity.
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[English}

SHRI RAM NAIK:That is why a profes-
sor Is asking the question.

[Transiation)

SHRIM.L.FOTEDAR: The hon. Minis-
terhas raised a question astowhetherthese
pilis have side effects which adverselyeffect
the heatth of women. As per my knowledge
these pills are not entirely free from side
effects but diseases like cancer and heart
ailments for other diseases on account of
these pills have not come to my notice.

[English)

SHRIMATI GEETA MUKHERJEE: Sir,
through you | would like to know, (a) how
many of these pills were administeredwhich
wentwrong ; and (b) whether anytenderwas
called before it and whether a therapeutic
examination was conducted before circulat-
Ing them in the market channels.

SHRIM.L. FOTEDAR: tamgetting It in
my legacy. It is not today’s problem. it is a
problem of 1990. | have to reply on behalf of
the then Government of which you were not
an active partner, but active supporter. (In-
terruptions) § will reply. Do not worry.

| agree with the hon. Member that the
open tenders for this were not called for.
Some of the companies here which were
manutacturing them, were supplied the raw
material steroids by the departmentandthey
were asked to do tableting. The question
whether the tenders were called for such a
thing or not came to my knowledge only
yesterday. Originally the public sector com-
pany IDPL used to do it. Since the demand
was hightheythought  necessary thatthere
should be another private company to
manutfacture the pills.

1 have ordered that henceforth open
tenders should be called and whichever is
the best company in the country whoever

CHAITRA 18, 1914 (SAKA)
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has offered to give at acost effective rate, at
a very low price but high quality should be
given the order.

SHRI SUNIL DUTT: It is brought to the
notice of our hon. Minister thatthose Mala-N
and Mala-D contraceptive pills were sub-
standard and it is found to be so. | want to
bring to the notice of the hon. Minister that it
is so aiso of the other preventive measures
being taken for Family Planning, thatis,"use
of condoms”. According to the W.H.O. the
condoms manufactured in India are of sub-
standard quality. | would like to ask the hon.,
Minister whether they have made any in-
quiry and whether they have taken action in
this regard and whetherthey have discussed
this with the people who are doing scientific
research onthe rubberused inthe manufac-
ture of such preventices here in our country.

SHR! M.L.FOTEDAR: The hon. Mem-
ber's question peratains to contraceptives, it
does not pertain to condoms. However, Shri
Sunil Dutt is a very good social leader in
propagating family planning and other pro-
grammes and { would like to reply to the
question.

He has asked whether these are ac-
cording to the W.H.O. standards. This was
pointed out to us that WHO is revising the
condom standard for Aids, and we have
decided that all condoms whether manutfac-
tured in the country, or are imported should
be according to the revised W.H.O. stan-
dard. Because, the condoms do not only
help us in checking the growth of popufation
but they also heip in checking the spread of
AIDS. For that purpose also they are re-
quired. 1 am fully aware of it and necessary
instructions have been issued to improve
quality.

Sports Hostels
*574. SHRIANANTRAO DESHMUKH:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased 1o state:
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(a) whether there is any proposal to
open more Sports Hostels in the country;

(b) if so, the details thereof; and

(c) the facilities that are being provided
to students in these Hostels?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
‘KUMARAMANGALAM): (a) Yes, Sir.

(b) At present there are 17 Sports Hos-
teis functioning. Inthe 8th Five YearPlan,we
have. proposed opening 10 more Sporis
Hostels.

(c) The Sports Authority of India pro-

vides the following facilities to the Sports
‘Hostel inmates:-

i

) Freefurn ishec\i accommodation.
(i) Free Boarding facilities.

(i) Out of Pocket allowance @ Rs. 5/-
per day per inmate.

(iv) Free Sports kit.
(v) Insurancecover.
(vi) . Free Medical Facilities.

(vii) Coaching and Competition ex;io-
sure.

(viiiy Sports equipment as required.

SHRIANANTRAO DESHMUKH: Sir, at
the outset let me congratulate the Govern-
ment for their proppsal to open 10 more
Sparts Hostels.

I want to know from the Govemment
which arethese ten places iy have identi-
fied and which are the new disciplines the
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Government is intending to set up in the
newly proposed ten Sports Hostels.

SHR! RANGARAJAN KUMARAMAN-
GALAM: Firstly, the ptaces would depend
on the State Governments because it is the
State Governments who come up with the
proposals and they have to provide the
hostel facilities in terms of the building. We
have provided for ten Hostels. When the
State Governments come forward with their
proposals, we shail definitely atthat moment
decide where and when immediately these
Hostels couid be provided.

There are 15 disciplines provided forin
these Sports Hostels. Out of these 15 disci-
plines, any five Olympic disciplines may be
taken for the purpose of these Sports Hos-
tels. The 15disciplines are: archery; athelet-
ics; badminton; boxing; basketball; cycling:
football; gymnastics; hockey..... (Interrup-
tions)

SHRIANANTRAO DESHMUKH: Which
are the new disciplines the Government is
proposing to set up in these ten Hostels?

SHR! RANGARAJAN KUMARAMAN-
GALAM: Out of these 15 disciplines, the
State Governments, depending on the se-
lection of the persons who are selected,
would pick up any five disciplines. There is
provision for 75 persons in each Sports
Hostel. Any five disciplines from these 15
disciplines, they woutld pick up depending on
the selectiontheyget, onthe basis of whether
the State record holders are there or not. At
the moment, mainly they are in the fields of
athletics, wrestling, Football, hockey, volley-
ball, etc. These are the main disciplines at’
the moment dominating. The other disci-
plines wouid depend on what are the types of
candidates they get for these Sports Hos-
tels.

SHRIANANTRAO DESHMUKH: Inthe
light of the recent debacle of Indian sports in
international arena, f want to know fromthe
Govermnment whether the Government has
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made any efforts to assess the impact of
these Hostels onthe Indian sports interms of
international standards and whether the
Government is trying to make the scheme
more lucrative by tying up with certain other
facilities such as employment, etc.

SHRI RANGARAJAN KUMARAMAN-
GALAM: | do appreciate the hon. Member's
sentiment on the question of how well we
have done in the international arena.

Due to the Sports Hostel Scheme, the
total number of medals that we have won are
156in so far as Annual National Competition
goes. Attheinternationallevel, we have wen
23 medals. 1 can give the details of all these
23 medals separately if the hon. Member
wants.

The main disciplines in which they won
are athletics; cycling; wrestling; badminton;
boxing and unfortunately not the known,
popular, Olympic disciplines like hockey,
volley-ball, etc.

SHRI ANANTRAO DESHMUKH: Mr.
Speaker, Sir, part ‘b’ of my question has not
been answered. | had asked, whether the
Government is trying to make the more lu-
grative by tying up with certain other facilities
such as employment, etc.

SHRI RANGARAJAN KUMARAMAN-
GALAM: At the moment there is no such tie
up. Butlamsure that the Government would
see if there is any way about it.

{Transiation)

SHRIVIRENDRA SINGH: Mr. Speaker,
Sir, the hon. Minister has given consent to
the proposal of opening more Sporis hostels
in the country but in this context | would like
to know whether there is any scheme to
piovidetraining inrural sportsinthese sports
fiostels? In addition to this | wouid like to ask
as to why such hostels are op=  ~“ caly in
iban areas and not in villag - - -
Jved eoasent o providing
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the sports hostels through the Sports Au-
thority of India...... The Sports Authority of
India has claimedthat it provides such facili-
ties but it's unsatisfactory performance has
come to light. it has come under criticism. |
would like to know from the hon. Minister
whether he has made any effortto probe into
theirregularities committedinthese hostels.

[English]

MR. SPEAKER: There are two parts of
the question.

SHRI RANGARAJAN KUMARAMAN-
GALAM: Thefirst portionis withregardtothe
rural games. The sports hostels itself are
mainly meant for Olympic disciplines and it
depends whather one can consider athletic
as a rural sports or not. It depends on
whether....

MR. SPEAKER: Is there a provision for
wreslling?

SHRI RANGARAJAN KUMARAMAN-
GALAM: Yes. Therefore, | am not going by
that. These sports hostels are meant specifi-
cally to ensure that we can improve our
sporismen in allour olympic disciplines, from
that point of view. There are some olympic
disciplines which fall within the rural sports,
Withregardtothe location of the hoslels, the
proposalscome fromthe State Governments
as we donot have much of a choice inrepect
of a place. There are other kind of hostels, |
understand, being proposed some where in
the rural areas.

With regard to Sporis Authority of India,
Iwould require separate notice becausethe
Sports Authority of Indiais not coveredinthe
main question.

[Translation)

SHRIVIRENDRA SINGH: Mr, Speaker,
Sir, the hon. Minister has pointed outthatthe
prcposalscome fromihe State Governments.
I this regard | would like {6 zsk the hon.
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Minister that since assistancd In this matter
Is extended by the Central Govemment and
the Central Government has said that indla
is land of villages, why the Government
decided in favour of not opening the sports
hostels in rural areas.

[English]

MR. SPEAKER: Wou'dyougive aguide-
line?

SHRI RANGARAJAN KUMARAMAN-
GALAM: If | may be frank, the State Govern-
ment constructthe hostels. They provide the
infrastructure. We will do our best.

MR. SPEAKER: Ha Is saying that he will
do his best.

(Interruptions)
[Translation}

SHRIVIRENDRA SINGH: Mr. Speaker,
Sir, | would like to say.

MR. SPEAKER: Quarelling will not help.
Avoid tighting.

He has said that he will help you...
(Interruptions)

MR. SPEAKER: He has given assur-
ance to help you. You should be satisfied
with this. He has replied in positive.

(English)

SHRI CHETAN P.S. CHAUHAN: Sir,
only yesterday, we had completed the dis-
cussion on Sports. Today, of Course, the
hon. Minister is not here; the State Minister

,Is also nothere. The answergivenisthat 17
sports hostels are functioning. Butthere are
only 742 sportsmen who are going to the
training. You will open 10 more hostels. I still
feel the number 742, even if you open 10
more in the 8th Plan, is too small. What are
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you going to do to increase the number? Are
you going to increase the number of the
hostelsbecause as i saldthere are 17 sports
hostels and 742 sportsmen are undergoing
training? WIill you increase the number in
this and also in the ten which you going to
open?

SHRI RANGARAJAN KUMARAMAN-
GALAM: The basic concept of the sports
hostelis thatthere wouid be 75 inmates and
there will be 75 beds. But then since itis the
State Governments which provide the basic
infrastructure; the reason why inmates are
only 752 is because some of these hostels
have less number of beds. For example, in
Dimapurthere are only 50 beds; in Imphal 60
beds; in Bangalore 61 beds; Madras only 30
beds and Calicut 36 beds. We will definitely
see that at least in future these ten hostels
that would come up will have 75 beds each
provided by the State Governments.

[Translation)

SHRICHHEDIPASWAN: Mr. Speaker,
Sir, sports inbibe spirit of improving one’s
health. It helps the player builiding stomina
and Iimproving the performance and it ultl-
.mately benefits the entire society and the
nation. However from 1952 till date it has
been observedthat the rise and fall of sports
starts from school level. As such | would like
toknow fromthe hon. Minister thatthe three
disciplines introduced in the villages by the
Sports Authority of India{Interruptions)

MR. SPEAKER: No, It is related to
hostels.

SHRICHHEDIPASWAN: Mr. Speaker,
Sir, lamcoming to the question. The Sports
Authority of India organises rural sports
competitions, women sports
competitions(/nterruptions) andcompetitions
to find sports talent. But the funds provided
at block and district levels for this purpose
are grossly insufficient. Only Rs. two hundred
and fifty is allocated at block level and Rs.
one thousandfor district level which is avery
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~oage2 *ount. In view of this, does the
Government proposetoincreasethis amount
a 13 canetnint stadia in every district of India
for encrouging spons.

[English]

MR. SPEAKER: If you are willing, you
may answer.

SHRI RANGARAJAN KUMARAMAN-
GALAM: Sir, Iwould really require a sepa-
rate notice for this

MR. SPEAKER: Yes.

Medical Facliities In Rural Areas

*575. SHRIMAT I RITA VERMA:
SHRIMAT! KRISHNENDRA

KAUR (DEEPAY

Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of medical sub-centres
opened in rural areas duing 1991-92, state-
wise;

(b) the specific steps taken during the
above perlodforextending medicalfacilities
to thase areas; and

(c) the number of medical sub-Centres
proposed to be opened during the Eighth
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Plan, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA). (a)to (c). Astatement s laid
on the Table of the House.

STATEMENT

(a) There are no instructions by the
name of Medical Sub-Centres. However,
Sub-centres have been set up for providing
health care as well as family welfare services
to the rural population. No new sub-centres
were sanctioned during the year 1991-92.
However, based on past sanctions State
Governments and Union Territories Admini-
stration opened 113 new Sub-Centres inthe
year 1991-92, whose statewise break-up is
indicated in Annexe |.

(o) In addition to 113 Sub-Centres
mentioned above, 99 Primary Health Centres
and 32 Communily Health Centres are re-
portedto have been establishedinthe coun-
try during 1991-92, based on the figures
available upto February, 1992. Their state-
wise position is Indicated in Anpexe ll and lit
respectively.

(c) As the 8th Five Year Plan has not yet
been finalised, targets for opening new sub-
centres during this Plan period have not
been fixed so far.

ANNEXURE-1

No. of Sub-centres opened during 1991-92 (upto 29th Feb.)

SNo. States/UT

Sub-centres opened during 1991-92

1 Arunachal Pradesh
2. Andhra Pradesh

3. Assam

4, Bihar

'
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SNo. StatestUT

Sub-centres opened during 1991-92

10.
1.
12.
13.
14.
15.
16.
17.
18.

19.

21.

R

3

24.

25.

27.

Goa
Gujarat

Haryana

Himachal Pradesh

Jammu & Kashmir

Kamataka

Kerala

Madhya Pradesh

Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Orissa
Punjab
Rajasthan
Sikkim

Tamil Nadu
Tripura

Uttar Pradesh
West Bengal
A & Nislands

Chandigarh
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29,

30.

31.

D & N Haveli
Daman & Diu
Dethi
Lakshadweep
Pondicherry

Total

Note: Figures are provisional.
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——

113

ANNEXURE-ll

Primary Health Centres-Progress of Establishment

PHCs-1991-92

30

SNo. State/UT Achievements (Apnl 91-Dec.91)
1. Andhra Pradesh INR
2. Arunachal Pradesh Nil
3 Assam INR
4. Bihar Nil
5. Goa 1
6. Gujarat 27
7. Haryana Nd
8. Himachal Pradesh 1
9. Jammu & Kashmir Nil
10.  Kamataka 1
1. Kerala INR
12 Madhya Pradesh INR
13.  Mahamashtra L
14, Manipur N
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SNo. State/UT Achievements (April 91-Dec.91)
5. Meghalaya INR
16. Mizoram INR
17. Nagaland INR
18. Orissa 5
19. Punjab 12
20. Rajasthan 48
21. Sikkim -1
22. Tamil Nadu INR
23. Tripura 1
24. Uttar Pradesh INR
25. West Bengal INR
26. A&Nislands | Nit
27.  Chandigarh Nil
28. D & N Havell Nil
29. Daman & Diu INR
30. Delhi Nil
31.  Lakshadweep N
32. Pondicherry ' 2
Total )
ANNEXURE-

Communlty Health Centres-Progress of Estabiishment
CHCs-1991-92

SNo. StatestUT Achievements (April,91-Dec.91)

1. Andhra Pradesh INR
2. Arunachal Pradesh Nil
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SNo. StatestUT Achlevements (April,81-Dec.91)
3. Assam iNR
4. Bihar Nil
5. Goa Nil
6. Guijarat 9
7. Haryana Ni
8. Himachal Pradesh Nit
9. Jammu & Kashmir Nil
10. Kamataka 3
1. Kerala INR
12. Madhya Pradesh INR
13. Maharashtra Nil
14. Manipur Nii
15. Meghalaya INR
16. Mizoram INR
17.  Nagaland INR
18. Orissa )
19.  Punjab Nil
20. Rajasthan 15
21. Sikkim Nil
22, Tamil Nadu INR
23, Tripura Nit
24. Uttar Pradesh INR
25. Wast Bengal INR
26.  A&Nislands Ni
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SNo. StatesUT Achievements {April,91-Dec.91)
27. Chandigarh Ni
28. D & N Haveli Nl
29. Daman & Diu INR
30. Delhi Nit
at. Lakshadweep N
32. Pondicherry Ni
Total 32
[Translation) that due to paucity of funds the work of

SHRIMATIRITA VERMA: Mr. Speaker,
Sir, through you, lwouldlike to know fromthe
hon. Minister the total number of Prnmary
Health Centres, Community Health Centres
and Sub-centres functioning in the country
and the percentage of the villages covered
by them? Does the Central Government
consider their number sufficient as it did not
consider it necessary to open new sub-
centres last year?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
Mr. Speaker, Sir, the total number of
subcentres opened all over the country till
December 31,1991 is 1,31,385. At the
moment, | am notin a positionto say exactly
whether all sub-centres are functioning or
not. {Interruptions) However, | would like to
say that a sub-centre is opaned for a popu-
lation 5,000 in plain areas. For hill areas and
tribal areas, the population should be 3,000
forsetting up a sub-centre. Interms of popu-
lation of the country in 1987, there should
have been 1,48,665 sub-centres. | admit
thatinterms of the population ofthe country,
there are nosufficient number of sub-centres.
In terms of the population of the country in
1991 there should have been 1,486,000 sub-
centres and that is aiso insufficient. | know

setting up of a sub-centre for a population
5,000 has not been possible. The scheme
lacks funds. In spite of that out of totai of
1,31,000 sub-centres 98,000 sub-centres
are totally centrally sponsored which get
funds from Central Govemment. The re-
maining sub-centres are run under Minimum
Needs Programme by the State Govern-
ments.

SHRIMATIRITA VERMA: Mr. Speaker,
Sir, paucity of funds is a different issue, but
health cannot be neglectadforwant offunds
that too in rural areas. My second supple-
mentary question is regarding Bihar where
lakhs of people died of Kalaazar last year.
Priorto this the State has been afflicted with
one or the other epidemic, sometimes it is
encephalitis or other which claim {akhs of
lives untimely. According to your statement,
no new primary health centre or new com-
munity health centre or anything of the sort
was sanctioned for Blhar in last few years.
Ara the lives of the people of Bihar so cheap
that their loss does no! matter at
all?(Interruptions)

MR. SPEAKER: No It is not go. (Inter-
ruptions)

SHRIMATIRITA VERMA: Mr. Spaaker,
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Sir, secondly, | wouki like to know the
concrete steps being taking by centre to
check the outbreak of these diseases and
save the lives of crores of rural people. Mr.
Speaker, Sir, the root cause of health-
problems is lack of education in villages. The
rural people do not know how to avoid dis-
eases. For example, Kaiazar is caused by
virus developed in rotten dung. Is the Gov-
ernment thinking over any plan to educate
the rural people in this regard?

SHRIM.L.FOTEDAR: Mr. Speaker, Sir,
| would like to tell the hon. Member and
assure herthat Biharis anintegral part of my
heant. (Interruptions) | would like to assure
him that no step-motherly treatment will be
meted out to Bihar. Mr. Speaker, Sir, sofar
as opening of Health Centres and other
Centres concerned, It is the duty of State
Government. Opening of Sub-Centresis the
duty of the Central Government. Hon.
Member has rightly said that Kalaazar has
spread out very widely in Bihar. With great
regards and humility, | want to submit that
the hon. Chief Minister of Biharhas accepted
the fact that the Bihar Government did
nothing to check Kalazar.

SHRI ATAL BIHARI VAJPAYEE: Did -

the Chief Minister of Bihar admit.

SHRI M.L.FOTEDAR: The Bihar Chief
Minister admitted the fact that his Govemn-
ment did not take any action to check the
spread of Kalaazar in Bihar. He has even
admitted before ma that the State Govern-
ment has failed to meset the challenges of
Kala azar to some extent. We have made
available the funds required for Kalazar to
the State Government this year. We have
provided all faciiities for spraying and for in-
digenous and foreign medicines tothe Bihar
Governmentand it has assured methatitwifl
fight the epedimic vigorously. The State
Govemment has their doctors, they have the
entire infrastructure, and the things which
were supposed to be made available to #
from here have been provided. Now Itis upto
the Bihar Government as to the extent to
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which it faces the disease and | request the
hon. Member to ask the Bihar Government
to take steps to check the spread of this
disease

(English]

DR. KRUPASINDHU BHOI: Hon.
Speaker, Sir, | want to know one thing from
the hon. Minister. The sub centres, primary
healthcentres and community development
centres all these health centres are there.
Butthe subcentres and community develop-
ment centres have been opened after the
signing of Alma Ata Declaration by Mrs.
Indira Gandhi, which declares’ health for all
by 2000 A.D. and that treatment should
reach the door of the patient. Heatth is purely
2 State subject except medical education. |
would fike to know whether the Minister will
see that, because it is in the State List and
‘Health for all by 2000 A.D. cannot be
achievedinthe sub centres because doctors
and para-medical staff are yet to be posted
in many sub centres, allthe vacancies there
are filled up. The Minister has replied satis-
factorily that 1,31,000 centres were already
openedthere. Buttilithe State Governments
are not able to fill the vacancies, the work
cannot tze carried on there.

My question 1s: Wili the hon. Minister
take my suggestionthat Heauh shouldcome
underthe Concurrent List?

SHRIM.L FOTEDAR: Sir, | have taken
note of the suggestion of the hon. Member
that Health should come under the Concur-
rent List.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, the hon. Miinister has replied

MR. SPEAKER: Please come to ques-
tion and not to reply. You have'been given
time to ask questions.

SHRISURYANARAYAN YADAV: lam
asking question. it concems my constitu-

ency.
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MR. SPEAKER- All right. It concerns
your constituency. Please ask your ques-
tion.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, please listentome. lamasking
a good question. Sir, | would like to tell the
hon. Minister that during 1991-92 the previ-
ous Government had decided to identify
three districts in @ach State so as to provide
specialfacilities tovillages in backward areas.
How far the Government has been able to
complete the above task. Three districts
from Bihar had been identified for this pur-
pose but no action has so far taken in this

regard.

MR. SPEAKER: This question Is related
to entire country.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, | want to know from the hon.
Minister whetherthe Government|is goingto
implement the decision of the previous
Govemment.

SHRIM.L.FOTEDAR: Mr. Speaker, Sir,
the fact is that the plan made for Bihar in
1989 and 1990 was completed in 1991. In
1991 no new plan has been made.

Health Seminars
*577. SHR! SHIV  LAL
NAGUJIBHA! VEKARIA:

SHR! AVTAR SINGH
BHADANA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state.

(a)the number of seminars organisedin
the country during the last three years on
various major diseases in which Indian and
foreign specialists had participated;

(b) their man recommendations; and

(c) the steps taken or proposed to be
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taken to implumentthose recommendations?

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a)to(c). Astatement is laid
on the Table of the House.

STATEMENT

(a) Seminars on major diseases are
organised by Central and State Govern-
ments, international bodies, professional
associations, private and voluntary agen-
clgs etc. The information abouttotal number
of such seminars organised, Is not available.

(b) Does not arise.

(d) The recommendations of important
seminars and conferences are taken Into
consideration by Government while formu-
lation strategies for control of these dis-
eases.

[Translation)

SHRISHIVLAL NAGJIBHAIVEKARIA:
Mr. Speaker, Sir, | want to know from the
Hon. Minister whether not a single seminar
was organised by the Central Government
or the State Governments during the last
three years. Severalinstitutions have organ-
ised seminars. Instead of giving any reply,
the statement made in this regard is an
attempt to evade it. Secondly, in reply to the
partof my question inwhich | have asked the
details of recommendations made in these
seminars, It has been said that the question
did not arlse. ltis very strange. ltis a serious
issue which is concerned with the health of
the people of the country and the disease is
very serious. It has appeared in many news-
papers also, yetthe hon. Minister has replied
that the question does not arise. | want to
know as to what recommendations were
madein these seminars andwhat measures
have been taken by the Government on
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those recommendations.

SHRI M.L. FOTEDAR Mr. Speaker,
Sir, Ihave great respectfor the hon. Member
. But | would have respected him more than
this had he mentioned properly as to what
seminar was organised about this disease
either by the Central Government orby any
Institution. Seminars are organised inevery
district, every block ofthe country. There are
anumberof organisations, medicalcolleges.
colleges. We cannot have the detalls as to
what seminars are organised at different
places. Because, if | give the detalls and if
any error is found later in them, a case od
breach of privilege in the Parliament will be
lodged against me. Therefore, | told frankly
that we do not have these details.

SHRISHIVLAL NAGJIBHAIVEKARIA:
But there should be details in respect of the
seminars organised by the Central Govern-
ment.

SHRI M.L. FOTEDAR: Please have
patience and listen to me. if the Hon. Mem-
ber wanis to know as to the diseases for
which seminars were organised and what
were their recommendations.

[English]

iwould ike to have a separate notice for
that.

[Transiation)

But the Hon. Member has referred to
Aids. A number of seminars on Aids have
been organised all overthe country. Knowl-
edge about how to check this disease and
how to check the spread ot HIV positive has
been imported.

Similarly, seminars on other diseases
have also been organised.
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[English}

So, | would like to have a separate
notice.

[Transiation}

SHRISHIVLALNAGJIBHAIVEKARIA:
Mr. Speaker, Sir, Iwantto know whetherthe
Central Government had organised any
seminar. If so, what were its recommenda-
tions and what decision was taken by the
Govemnment?

[English}

SHR! M.L. FOTEDAR: To my knowl-
edge, the Central Government, on its own
part, did not organise any seminar.

[ Translation}

SHRI ATAL BIAHR! VAJPAYEE: Mr.
Speaker, Sir, please go through the ques-
tion.

[English]

MR. SPEAKER: itis an omnibus ques-
tion.

[Translation)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, the Hon. Ministersaid just now
that foreign specialists participate in semi-
nars organised at district and State levels. |
would like to know whather foreign experts
participate in all seminars. Had the reply

can given about foreign experts also the
number of such seminars would have been
reduced to a small number and the hon.
Minister would not have faced any problem
to give the information. Please think over it
again.

SHR! M.L. FOTEDAR: Mr. Speaker,
Sir, it would have been better if he would
have asked specifically about a particular
disease on which seminar was organised
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this year because seminars were organised
In respect of many diseases such as Heart,
AIDS, Blindness, Cancer as also about or-
gans separately. Now | am at a loss to
understand which seminar he is asking
about? (Interruptions )

SHRIRAMA SHRAY PRASAD SINGH:
Mr. Speaker, Sir,the hon. Minister has stated
Just now that a specific question should be
asked. The hon.Minister must have read it.
There are many diseases which are inter-
linked. The hon. Minister should be reply in
‘Yes’ or‘no’ whether Governmentis contem-
plating to invite experts of Cancerand AIDS.

MR. SPEAKER : You ask the question.

SHRIRAMA SHRAY PRASAD SINGH:
Ihave asked whether any seminarhadbeen
organised by inviting foreign experts to fight
the disease with any suitable medicine . He
says the question is not specific. Why a
relerence has been made to foreign experts
init?

MR. SPEAKER : You have not readthe
original question. It is creating problems.

SHRIRAMA SHRAY PRASAD SINGH:
| have read the original question.

MR. SPEAKER : Are you going to do
something by inviting foreign experts?

SHRI M.L. FOTEDAR: Mr. Speaker,
Sir, | would like to submit that the Govern-
ment does not propose to invite any foreign
experts. Many Conferences have been or-
ganised and foreign experts have partici-
pated in them. The hon. Member has not
asked about the recornmendation made by
them for specific disease. He may give a
separate notice for it.

[English)

Then, | will supply the information.
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{Translation]

SHRI GABHAJIMANGAJI THAKORE:
Mr. Speaker, Sir, the hon. Minister has
admitted in his reply. (Interruptions )

MR. SPEAKER : Discussion does not
take place on his reply during the Question
Hour. Discussion takes place on your ques-
tion.

SHRI GABHAJI MANGAJI THAKORE:
CentralGovernment, State Govemmentand
many other institutions organise these
seminars. it has been admitted that semi-
nars are organised. | would like to know how
many seminars have been organised by
Central Government..... (Interruptions )

MR. SPEAKER : On what topic?

SHRIGABHAJIMANGAJI THAKORE:
OnCancer, AIDS and other majordiseases....
(Interruptions)

MR. SPEAKER : Please make the best
use of the time allotted.....(Interruptions )

(English]
MR. SPEAKER : | am disallowing i.....

Soclety for voluntary Actlon for
Family Welfare and Health

*579. SHRISHANKERSINH VAGHELA:
Wili the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Govemment are plan-

ning to set up a society for Voluntary Action
for Family Welfare and Health;

(b) if so, the expenditure envisaged
thereon;

() the objectives of this society; and

(d) the reasons for seiting up a new
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venture with high financial implications be-
sides the existing Voluntary Health Associa-
tion of India and others?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI O.k. THARADEV!
SIDDHARTHA): (a) to (c). The matter is
under active consideration of Government.

(d) The existing voluntary organisations
including voluntary Health Association of
India have a limited reach in the family wel-
tare sector, and it would not be possible to
choose any one of them for the roie to be
assignedtothe proposed society. The addi-
tional expenditure for setting up this society
is likely to be very limited.

[Translation)

SHRI SHANKERSINH VAGHELA: Mr.
Speaker, Sir, the hon. Minister was stating
that the seminars were organised. | would
like to know whether any such seminar was
organised on 4.5.88 which was attended by
our presunt Prime Minister Shri Narasimha
Rao, in his capacity of Minister of Human
Resource Development and were by him
some recommendations for active consid-
eration. It was a workshop of organisation
before active considerations. t would like to
askwhether the Govemment wouldtake into
consideration its recommendations.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDARY):
Mr. Speaker, Sir, | have no such information
atpresent as to what did the then Minister of
Health State at that time, on which topic the
seminar was organised and what recom-
mendations were made. When lbecame the
Minister, 1 organised a seminar of NGO's at
four or five places throughout the country.
On the basis of their recommendations, it
was decided as to how the voluntary organi-
sations can be involved in family planning
programmes. | can provide information if he
s0 desires.
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SHRISHANKERSINH VAGHELA: You
have talked of active consideration. When
will the Government form a soclety? Does
the Government contemplate to constituts a
coordination committee of all the trust-wor-
thy voluntary organisations in the country
and assign them any rasponsibility. When
will the consideration be completed.

[English)

SHRIM.L. FOTEDAR: | am happy that
the hon. Member has raised this question
and he supports Government’s initiative for
having an autonomous organisation like this.
lamvery happy. We are proposing to do this
forinvolving genuine socialworkersthrough-
out the country and for giving them the
necessary task for mobilising public opinion
so that a national movement is created for
population control. | have said that the mat-
ter is under consideration of the Govem-
ment. Sofaras the Ministry is concerned, the
Ministry has given the approval and the
Ministry has prepared the Plan. But it is
awatting the concurrence of the Planning
Commissioninthe Finance Ministry. As soon
as the cabinet gives approval, | will say that
Govemment has finally taken the decision.

DR. RAM CHANDRA DOME: As per
the hon. Minister’s statement, tisknownthat
anew voluntary set up is going to be built. In
view of that, particularly in this coming Budget
year, the Ministry of Health has proposed
that a large sum of money will be expended
onvarious non-governmental organisations.
Iflamnot wrong, it has come in the newspa-
per that it is more than Rs. 100 crores.

MR. SPEAKER : Please ask the ques-
tion.

DOR. RAM CHANDRA DOME: Yes. lam
asking the question. More than Rs. 100
crores will be going to those organisations.

In view of that, my supplementary is
whether it is a backdoor way to privatise the
health and family welfare programmes.
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MR. SPEAKER If you ask any more
questions, you know, your part one will be
diluted!

DR. RAM CHANDRA DOME: (a) How
different willbe new Voluntary Action Family
Welfare and Health forthe National Institute
of Health and Family Welfare? Is this new set
up encouraged of replace the NIHFW or is it
going to do something very different?

(b) whether Voluntary Health Associa-
tion of India or any other National bodies
working on health involved in the formation
of the new set up.

¢
(c) Will it not be viable to strengthen the
existing agencies in the voluntary sector
rather than creating a new infrastructure?

SHRI M.L. FOTEDAR: There is no
question of any World Organisation influenc-
- ing such an organisation. This will be a
voluntary movement, an autonomous body
which willinvolve genuine social workers for
acause. There are one ortwo suchvoluntary
organisations in the country but their pres-
once is not in all parts of the country. We
would like to have an organisation which will
be genuinely voluntary and which will repre-
sentallthe States and atthattime. I willcome
before the House, before the people, so that
genuine voluntary movement is developed
in the country.

So far as money is concerned, at this
time also money Is givento voluntary organi-
sations or the NGOs but | want to do away
with bureaucratisation. } want to make an
institution autonomous so that the soclal
workers willbe in charge of this and they will
themselves decide how to butid the national
movement for this. We will be getting some-
thing from outside the country also, fromthe
donorcountries fromoutside and that money
will be an additionality for this. That will not
be a part of the Budget. | think this proposal
which the Mealth Minsitry has prepared s in
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the larger interest of the country and of the
people of Indiaand of the development of the
genuine social service organisations.

[Translation}

SHRI ASHOK  ANANDRAO
DESHMUKH: | would like to know from him
whether adiscussion was held on the family
planning devices such as, condom, pills,
vasectomy and whether scientists have
developed a device, namely, “Nor plant”in
addition to all the existing devices? Under
this device small sized capsules are Im-
planted under the skin of women's arms
which give guarantee against conception for
a period ranging from three to five years.
Later, women feel no uneasiness. Will the
Govemment make the family planning pro-
grammes a success through “Nor plant”
device?

[English)

SHRIM.L.FOTEDAR:He has notasked
the relevant question. Since his question is
pertaining to the Family Planning asgsii, |
do not want to say anthing

[Translation)

SHRI ASHOK  ANANDRAO
DESHMUKH: But this is a very important
question. He should have replied.

[English]

SHRI M.L. FOTEDAR: | will reply. Do
not worry. The question does not pertainto
itbecause It pertains to NGOs, the Voluntary
Organisations. But since you have asked
somethfhg about Nor Plant Ithink thave said
some time ago that | have referred It back to
the scientists for more research and devel-
opment. As soon as that Committee makes
the final recommendation, we will introduce
that in the country. Tiil, then, it will not be
introduced.
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iniam iMortality Rate

“580. KUMARI FRIDA TOPNO: Wilithe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether there Is an increase in the
Iinfant mortality rate intribaldominated areas
due to lack of mutritious food and Child
Health Care Centres;

(b) i so, whether the Government pro-
posetodeciare alitribal dominated blocks as
Child Development Blocks to take care of
such children; and

(c) the total number of Child Develop-
ment Blocks functioning at present and the
number of children being benefited by them?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): {a)to (c). Astatement is laid
on the Table of the House.

STATEMENT

The Sample Registration Systemofthe
Registrar General of India does not provide
separate estimates of Infant Mortality Rate
forthe tribal dominated areas. However, the
overall Infant Mortality Rate for the country
hasdeclinedfrom91 perthousandlive births
in 1989to 80 perthousandlive births in 1890.

The Department of Women & Child
Development in the Ministry of Human
Resource Development has been implement-
ing an Integrated Child Development Serv-
lces (ICDS) Scheme since 1975, which are
exclusively located in rural and tribal blocks
and urban slums. Atthe end of 1991, atotal
of 2,694 ICDS projects were in operation
benefitting 139 lakh children below 6 years.
Out of these, 713 projects are in the tribal
blocks and provide services to 60.30 lakh
children under these projects.

Govemnment’s endeavour is to univer-
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salise the ICDS Scheme. However, it Is
expanding in a phased manner depending
upon the avallability of resources.

The Ministry of Heaith and Family Wel-
fare have relaxed the norms for establish-
ment of Primary Health Centres (PHCs) and
Sub centres In tribalhilly areas to ensure
better availability of services inthese areas.
These relaxed norms provide for a PHC for
every 20,000 population in the tribalhilly
areas, as against 30,000 population in other
areas and a Sub-Centre for every 3,000
population In tribal/hilly areas, as against
5,000 population in other areas.

MR. SPEAKER : It is a very good ques-
tion.

KUMARI FRIDA TOPNO: Sir, | would
like to know whether the Government have
identified any specific zones for mothers and
children who are mostly affected by various
diseases due to lack of nutritious food and If
s0 what are the proposals before the Gov-
emment in this regard. | would aiso like to
know whether the Government would con-
sider providing mobile medical units also in
addition to the Primary Health Centres and
Sub-Centres in these areas.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDAR):
Sir, 1agree that the question is verygood and
very important. But | have adopted it very
reluctantly in the sense that this pertains to
the tribal welfare and women & Child Devel-
opment Depantment. Because of the infant
mortality it has bean put down for the Minis-
try of Health. Otherwise, it is a subject which
does not pertain to the Ministry of Health. it
pertains to the Ministry of Human Resource
Development. If the hon. Member wants to
ask me anything about infant mortality rate,
so{ar as tribal areas are concerned, | would
like to say that we do not maintain any
separate record of tribals or castes. But the
annual record Is maintained ofthe country as
awhole, of the state of a whole. Ican assure
the hon. Member that the Infant Mortallty
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rate has come down substantially from 91 to
80 per thousand births.

SHRIATAL BIHARI VAJPAYEE: it has
come down marginally, not substantially. |
have the figure with me. (interruptions )

KUMARIFRIDA TOPNO: Iwanttoknow
whether, in future, separate information can
be asked in respect of Infant Mortality from
different sources and kept separately. Is it
possible to have the number of infant Mortal-
ity rate in respect of the tribal areas in future?

MR. SPEAKER : It should be possible.

SHRI M.L. FOTEDAR: Sir, Shri Atal
Bihari Vajpayee asked the question that |
should not have said ‘substantially’. | will
leave the word to him whether it should be
‘substantially’ or ‘marginally’. | can tell him
that in 1989, the IMR was 91; in 1990 it was
80. lleave the judgementto himwhetheritis
substantial or it is marginal.

MR. SPEAKER : | think it is marginal.

SHRIM.L. FOTEDAR:lacceptthe word.
Secondly, the hon. Member has asked about
the tribal areas. In the tribal areas also it is
coming down. Efforts are being made so that
the tribal areas in Orissa are iooked after.

[Translation)

DR.P.R. GANGWAR: Mr. Speaker, Sir,
inthe areas where child development scheme
have been launched, the child is not being
developed but the employees and officers
are reaping harvest as the funds being made
avallable to them for the child developrnent
Is not being used for children and instead it
is being used by employses and officers
themselves. The employees and officers
embezzle allthe material anddo notgiveltto
children and mothers. Has the Government
framed a scheme to check it?
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MR. SPEAKER : Anyway, the Question
Hour is over.

WRITTEN ANSWERS TO QUESTIONS
Educationally Backward Districts
A

*576. SHRIPARASRAM BHARDWAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of educationally back-
ward districts in the country;

(b) the action plan for ensuring educa-
tion for all by 2000 A. D.; and

(c) the steps taken in that direction?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) From the point of view of inci-
dence of iliteracy there are 269 districts
which have the literacy rate below the na-
tional average.

(b) and {c). The Plan of Action for ensur-
ing Educationfor allby 2000 AD includes the
following:

() Universal access to elementary
education for all children upto 14
years of age, by providing primary
schoals within 1 km. distancefor alf
habitations with a population of 300
(200 in cased of tribal hifly and
desert areas during the VIiith Plan.

(i) Universal participation till they
complete primary education
through formal or non-formaledu-
cation programmes, by reducing
the dropout rates between Classes
Ito V and I to Viii from the existing



53 Written Answers

45% and 60% to 20% and 40%
respectivelybytheendofthe Viiith
Plan.

(i) Achievement of minimum leave of
leaming by approximately all chil-
dren at the primary levels.

(iv) Imparting offunctionalliteracyto all
adult illiterates in the 15-35 age
group by launching Total Literacy
Campaigns in all parts of the coun-

try.

(v) Implementing comprehensive pro-
grammes for post literacy and
Continuing Education in all areas/
districts covered by the Total Liter-

acy Campaigns.

(vi) Adoption of strategies to improve
planning mechanism, includingthe
following:

(a) District-wise planning based
on special local needs of
districts classified as (i) High
Literacy Districts, (if) Total
Literacy Campaign Districts,
and (iii) Low Literacy Dis-
tricts; and

(b) Micro-planning for family-
wise and child wise design of
action through community
participation.

Ashram Pathshalas

*578. DR. VISWANATHAM KANITHL:
Wilt the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government proposal
toopen Ashram Pathshalas inthe backward
regions of the country;

(b) ¥ so, the details thereof,
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(c) whether tne Government have re-

ceived requests inthis regard fromthe State;
and

(d) # so, the details thereof alongwith
the reaction of the Government thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Central Government has
no such propose under consideration.

(b) to (d). Question does not arise.
[Translation)
Rallway Schools

*581. SHRI RAM NARAIN BERWA:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) the criteria adopted for opening rail-
way schools;

(b) whetherthe Government propose to
open more such schools Keeping in viewthe
number of children of railway employees
and their requirement;

(c) # so, the details of railway schools
proposed to be opened zone-wise along
with the locations thereof;

{d) whetherthera is also any scheme to
upgrade the exusting railway schools;

(o) if s0, the details thereof; and

(f) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) Provision of
Education of facilities is the responsibility of
State Govermnments/Ministry of Human
Resource Development. The Railways have
set up a few schools within the limited re-
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sources and purely as a Staff weltare meas-
ure.

(b) No, Sir. However, assistance of other
agencies in the field of education is being
soughtfrom ime to time to meet the require-
ments of Railway employees.

(c) Does not arise.

(d) to (f). Upgradation of the existing
Railway schools upto the level of High
Schools/Higher Secondary School is con-
sidered on merits, subject to avallability of
funds of meet the recurring and non-recur-
ring expenditure.

[English}
Universal Elementary Education
*582. SHRIMANIKRAO HODLYA
GAVIT:
SHRIHARPAL PANWAR:

Wilithe Minister ot HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) the revised target for attaining the
goal of ‘universal alementary education’ in
the country;

(b) the progress made during the last
three years In this regard and how does it
compare with the target fixed;

(c) the present number of non-school
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those between 6 to 14 years respectively,
State-wise;

(d)thepercentage of such chitdren likely
to be covered by the programme this year;

(e) whether the Government have made
any time-bound programme in this regard;

(f) # so, the details thereof; and

(g)  not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) The National Policy on Educa-
tion 1986 had envisaged that all children of
about 11 years of age will receive primary
education by 1990 and free and compulsory
education willbe providedto all children upto
14 years of age by 1995. The Central Advi-
sory Board on Education Committee on Policy
headed by Shri Janardhan Reddy, after
reviewing the position, has advised that (a)
targets for universalisation of elementary
education needto be revised, and (b) every
effort should be made to ensure that the
constltutional obligation of providing frae and
compulsory education upto 14 years is
achieved by the end of this century. It is
proposed to place the report of the Commit-
tee before CABE for consideration.

(b) and (c). The gross enrolment ratios
(in¢ludes under-age and over-age children)
in classes |-V and VI-VIll in the last three

going children belowthe ageof Eyearsand  years were as follows:~
1988-89 1989-90 1990-91
Classes I-V
(6-11 years) 99.56 99.96 101.03
Classes VI-Vill
(11-14 years) 56.95 §9.15 60.11
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it Is estimated that in 1991 about 3.58
crores children In the ago group 8-14 were
notenrolied.

(d) The target for 1991-92 i 84.65
lakhs.

{e) to (g). The focus of the plans and
programme s on providing universalisation
of access, paricipation and acnievement
with special emphasis on girls and SC/ST
sectlons. The following measures are being
taken:

(Y Provisionofprimary schools within
1 km. distance of all habitations
with a population of 300 and in-
crease in the number of upper
primary schools till thelr ratio to
primary schools reaches 1:2.

(i) Improvementof physicaltacllities
in primary schools under the cen-
trally sponsored scheme of Op-
eration Blackboard;

(iii)  Establishment of District Institutes
of Education and Training for
improving teacher effectiveness;

(v)  Provision of part-time non-formal
education to school drop-outs,
gils who cannot attend day
schools, working children and
childrenin school-less habitations;

(v) Laying greater emphasis on re-
tention and learning achieve-
ments;

(vi) Strengthening the pra-schools
components of theearly chiidhood
education programmes.

University Books In indian Languages

*583. PROF, MALINI BHATTACHAR-
AYA: Will the Minister of HUMAN RE-
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SOURCE DEVELOPMENT be pleased to
state;

(a) whuether a Committee for reviewing
the scheme of production of University level
books in India languages was appointed by
the Government in 1987;

(b) whether the Committee has since
submitted its report;

(c)if so, the recommendations made by
the Committee; and

(d) the reaction of the Govemment
thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR!I ARJUN
SINGH): (a) Yes, Sir.

(b) Yes, Sir.
(c) A statement Is attached.

(d) The scheme s proposed to be con-
tinued in Vilith Five Year Plan.

STATEMENT

The main recommendation made by the
Committee set up by the Government to
reviewthe Scheme of University Level Books
in IndianLanguages are as follows, in brief:~

1. Job opportunities to students pur-
suing their studies in india lan-
guages should be ensured;

1. The Scheme should be continued
andthe CentraiGovernment should
consider providing further assis-
tance of Rs. 3 crores to each State
til the end of Vill Plan Period.

iil. HindiGranth Ahzdcties and State
Textbook Boaxte s~ould concen-
trate their restaton and energy
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exclusively on the production of
University level books in Indian
languages Instead of engaging
themselves In activities not con-
nected with change of medium;

IV. The Commission for Scientific and
Technical Terminology shouldfunc-
tion as a policy-making body for
switch over of medium and should
monitor and co-ordinate book-pro-
duction activities of university level
literature in Indian languages. The
Commission should therefore, be
accorded the enhanced status of
statutory organisation;

V. Fourzonal Co-ordination Commit-
tees shouid be set up for co-ordi-
nating the programme of book-
production and Terminology in
Indian languages-Southem zone,
Hindi zone, Eastern zone and
Waestern zone.

VI. Each State should have a single
organization for the production of
university level books in India lan-
guages which should functionas a
standard publishing house

V. A separatecellinthe U.G.C. as
well as in each University should
ba setup forthe implementation of
regional languages as media of
instruction in Universtties.

Antl-Leprosy Drug

“584. SHRIV. SREENIVASA
PRASAD:
SHRIM. V. CHAN-
DRASEKHARA MUR-
THY:

Wit the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:
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(a) whether any new drug for the treat-
ment of leprosy has been developd by the
World Health Organisation recently;

(b} if s0, the details thereof;

{c) whether the Government have
cleared the trial of the new drug on the
leprosy patients in the country;

(d)whetherthe safety andtoxicity of the
drug has been examined; and

(e) if so, the detalls thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) Yes, Sir.

(b) The new drug Ofloxacin in combina-
tion with Rifampicin is being tested on trial
basis by WHO for treatment of leprosy pa-
tients.

(c) The Government of India has re-
cently recommended the trial of Ofloxacin in
combination with Rifampicin in the trea of
leprosy patients to WHO at 12 leprosy Insti-
tution of emineaced.

(d) Yes, Sir.

(e) Safety and efficacy of Ofloxacin was
first investigated clinically in Japan and
European countries invoiving 3,340 patient,
out of whom 2,498 were included in the
Japanese study and 845 patients in Euro-
pean studies. The short term and long term
toxicity studies of Ofioxacin in different spe-
cies of animals have shown that the drug
Ofloxacin is safe. Clinical trials conducted
abroad had revealed that the drug has an
excellent etficacy profile in human beings. It
wasfoundto be effective in patients of acute
urinarytractinfection, chronic complle cases,
bacterial pneumonia and safer types of res-
piratory tract infections. By the time the drug
was approved for marketing in india, &k had
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alreadybeen marketedin anumber of devel-
oped countries. Multl-centric clinical trails
conducted with the drug in India have shown
that the drug is safe and effective.

Electrification of Rallway Stations

*585. SHRIANNA JOSHI:
SHRIMAHESH KANODIA:

Will the Minister of RAILWAYS be
pleased to state:

(a) the criteria tixed for electrification of
railway stations;

(b) the number of stations that fulfil the
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(c) the names of the stations selected
for electrification during 1992-93; and

{(d) the tentative scheme for electrifica-
tion of all such stations is near future?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) A station is
considered for electrification ¥:

() electricity is available within a dis-
tance of 1 km.

(i) Atleastone pairoftrain stops atthe
station during night.

(i) Reliable power supply at reason-

criteria but are yet to be electrified, zone- able tariff is made available by the
wise; respective State Electricity Boards.
() Zone No. of stations eligible
but yet to be electrified
Central 29
Eastern 46
Northem 41
North-Eastem 17
Northeast Frontier 28
Southem
South Central
South Eastem 39
Western 24
Total 278

(c) and (d). A statement is attached.
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STATEMENT 22. fRchar
(c) Names of stations selected to be 23. Rampahar
electrified during 1992-93
24. Lidhorakhurd
Central Railway
25. Kantangkhurd
1. Kelavall
26. Vajayasotta
2. Dulavall
27. Marwasagram
3. Lavage
28. Dharakoh
4. Jumapatti
29. Polapatthar
5. Kohdad
Eastern Railway
6. BargaonGujar
1. BhyanaHah
7. Bhagdara
2. Jalal Kal Halt
8. Bhoras Bhudruk
3 SirajNagarHalt
9. Mordad Tanda
4. PariballaHatt
10 Mahadeo Pragano
5. Suhama Mgl Halt
11. Masangaon
6. Akaipur Har
12. Basal
7. LabutalaHalt
13. Jajan
: 8. Malatipur Hah
14. Bhandai
9. Kankra Mirza
15. Runkuta
10. Uttar Road
16. Barah
11. Hamagar Halt
17. Lalpur
12. Bahinpuya Halt
18. Belatal
19. Patara 13. Mathurapur
20 SondhaRaod 14. Kalfpahari
21. Asoehar 15. Satabahani
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Norther Rallway

1. Bakkas

2. Banl

3. DhirGanj

4. DayalPur

5. PindaraRoad
6 BandhuaKalan
7. Sonik

8. Pipersand

9. Sayed Khanpur
10. JaunpurKatchery
11, Jugaur

12. Rahmat Nagar
13. Ishwar Daspur
14. Tel Khajuri

15. Tikauk Rawat Pur

16. Ram Chandra Pur

17. Banthra
18. Makhi
19. Jhanikhera
20, Maman
21. Kulwa

22. Endil
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24.
25.
26.
27.

28.

Written Answers
Kanspur Gugauli

Maltha

Samohan

Bhimpura

Govind Marwar

North - Eastem Rallway

1.

2.

10.

1.

12.

13.

Chanduana Hatt
Kadamopura Halt
Parsanui Halt
Barhara Halt
Avapur Halt
Garhpura Hait
Lalit Laxmipur
Sher Halt
Tejpurwa
Beharawah
Kunwandih
Alman

Alganj

Northeas Frontier Railway

1.

2.

Pashwashraya
Sajerpra
Sanjoygram

RHautlay
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5. Khumtai

7. Sukritipur
Southern Railway
1. Adderi
2. Sarangapedu
3. Kalfladakka
4. Kanchanalu
5. Komahaili
6. Kaniyuru
7. Mududi
8. Neralakatte
9. Sravanur
10. Yedamangala
11. Pothen
12. Chandera
13. Sutardete
14. Sunsenahalli
15. Kodigehalli
16. Dobbespet
17. Nadaghatta
18. Chandraginkopil
19. Patahai

20. Bisanatham
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South Central Ruiway

1.

2.

10.

1.

12.

Rayanaguda Halt
Maduguiappalli Hait
Kukkadam Halt
Damancheria Halt
Divitipalii Halt
Harlapur Halt
Tikekarwadi
Gudimetta Hatt
Vadarlapadu
Cherukuwada Halt
Shivadevunichikala Halt

Chintaparu Halt

South Eastern Railway

1.

2.

10.

Kumrul
indus
Boaichandi
Seharabazar
Rainagar
Sahaspur
Lodma

Patasahi

Bakaspur
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11 Balsinng

12. Champajharan

13. Argue

14. Golabai

15. Mukteswar

16. Dhulakhapatna

17. Balpur

18. Dhaitalla

19. Tiger Hill

20. Gudroo

21. Deuswasin .

22. Ma.niokchuwrcae

23. Serajaon Raod

24. Sirri

25. Bondapalle

26. Gujjagivalada

2.7. Narasipuram

28. Rompalla
Westem Railway

1. Binjana

2. Bhatisuda

3. Dakachya

4. JamuniyaKalan

5. Lekoda
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6. Lachipura
7. Undas-Mudhavpur
8. Ametha
9. Kepron
10. Amii
11. Ranthambor
12. Dumarlya
13. Rayaka
14. Aditpara
15. Vijapadi
16. Kansiyanes
17. Chamraj
The electrification works on above
mentioned 169 Railway stations are expacted
to be completed.during 1992-93. However,
energisation of the stations willdepend upon
electric service connection being given by
the respective State Electricity Board intime.
(d) The remaining eligible 109 stations
will be programmed for electrification in
subsequent years subject to availability of
funds and provision of electric service con-
nection by the respective State Electricity
Board.
Nursing Training Centres
*586. KUMARI UMA BHARTI: Wil the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether there is shortage of trained
and qualified nurses in the country;
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(b) if so, whether the Government pro-
pose to set up more nursing training centres
s0 as to increase the number of trained
nurses; and

(c) i so, the detalls thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L. FOTEDAR):
(a) to {(c). There is an overall shortage of
qualified nurses inthe country. Itis proposed
to give high priority to the expansion and
strengthening of nursing education in the
Eighth Plan.

Cost Overrun of Rallway Projects
*587. SHRISHARAD DIGHE
SHRIR. SURENDER
REDDY:

Will the Minister of RAILWAYS be
pleased to state:
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(a) the names of railway projects which
have registered steep cost and time overrun
in the current year;

(b) the detalls regarding escalation of
cost in case of each project; and

(c) the steps taken for speedy imple-
mentation of these projects?

THE MINISTER OF RAILWAYS (SHR!

.C. K. JAFFER SHARIEF): (a) to (c). The

amount of escalation is known only when

the revised estimates are sanctioned and

therefore only those projects for which re-

vised estimates were sanctioned in 1991-92
have been listed.

Major ongoing projects costing over Rs
20 crores each, revised estimates for which
were sanctioned in the year 1991-92, be-
cause of escalation in cost are listed below
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Cost escalation has occurred mainly
becuuse of paucity of funds In the case of
Mankhurd-Belapur project, delay aiso oc-
curred because of pruuiems in getting land
cleared from encroachments, and this mat-
ter was constantly taken up with the State
Govemnment.

National Scholarships

*588. SHRIANAND RATNAMAURYA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is any proposal to
revise the raters of National Scholarships in
consanance with the rise in price index from
time to time;

(b) if so, the detalls thereof; and

(c) the number of times the rates of
various scholarships have been revised so
far?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The rate of scholarship
under the National Scholarships Scheme
have been revised three times during 1974,
1981 and 1988. There Is no proposal at
present to further revise the rate of National
Scholarships.
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[Translation)

Mauternal anu Child Health Centres

*5uy. SHRI LURESHANAND SWAML:
Will the Minister of HEALTH AND FAMILY
WELFARE be pieased to state:

(a) the number of Matermnal and Child
Health Centres at present, State-wise;

(b) the total number of such Centres
propose to be opened during the financial
year 1992-93, State-wise;

(c) whether foreign assistance is avail-
able to these Centres; and

(d) ff so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDAR):
(a) to (d). There.are no Meternai and Child
Health Care icentres. However, there are
Sub-centres ywhich provide Maternal and
Chiid Health Services to the rural population.
The State-wise position of number of Sub-
centres functioning in the country is given in
the attached statement.

No, new Sub-Centres are propased to
be sanctioned in 1992-93.

Foreign assistance is available for con-
struction of sub-centres under Area Projects
beingimplementedin 15 States tostrengthen
the infrastructure for delivery of family wel-
fare services.

STATEMENT

No. of Sub-centres functioning

SI.No. StateUT

Total No. Functioning 31.12.91

1. AndhraPradgsh

2. ArunachalPradesh

7894

173
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Sl No. StateUT Total No. Functioning 31.12.91
3. Assam 5110
4. Bihar 14799

' 5. Goa 145
6. Gujarat 7134
7. Haryana 2299
8. Himachal Pradesh 1502
9 Jammu & Kashmir 1460

10 Kamataka 7793

11 Kerala 5094

12. MadhyaPradsesh 11910

13. Maharashtra 9364

14. Manipur 420

15. Meghalaya 342

16. Mizoram 220

17. Nagaland 201

18. Orissa 5426

19. Punjab 2853

20. Rajasthan 8096

21. Sikkim 142

22. Tamil Nadu 8681

23. Tripura 496

24. Uttar Pradesh 21653 UG
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Si.No. StatsUT Totui No. Furictioning 31.12.91
25. WoestBenyal 7873
26. A&Nislands 97
27. Chandigarh 12
28. D&NHavell a4
29. Daman & Diu 30
30. Delhi 42
31. Lakshadweep 14
32. Pondicherry 76
Total 131385
UC= Under clarification.

[English ANDMINISTER OF STATE IN THE MINIS-

TRY OF LAW, JUSTICE AND COMPANY

Recycling of Waste AFFAIRS (SHRI RANGARAJAN

*590. SHRI KADAMBUR M. R. JAN-
ARTHANAN: Willthe Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a)whetherthe attention of the Govem-
ment has bee drawn to the news item cap-
tioned*Recycling waste in China” appearing
in the Financlal Express dates March 16,
1992;

(b) if so, the whetherthe Govemment
propose to prepare any plan on its analogy;
and

() if so, the details thereof?

. THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

KUMARAMANGALAM): (a) Yes, Sir.

{b) and (c). Many types of wastes gener-
ated in rural and urban areas of india are
recycled in a decentralised manner. How-
ever, thera is no plan of action under consid-
eration for recycling of waste on the analogy
of the Chinese medal.

{Translation}
Disposable Syringes
*591. SHRICHINMAYANAND SWAMI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
{(a) whetherthe Governmentpropose to

undertake the manufacture of disposable
syringes in public sector;
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() it so, the details thereof;

(c) whetherthe Governmwiil propose to
introduce disposable syringes in CGHS dis-
pensaries to eliminate tha risk of AIDS and
other communicable diseases; and

(d) # not, the reasons therefor?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L. FOTEDAR):
(a) to (d). Hindustan Latex Limited (HLL), a
Public Sector Undertaking, under the Minis-
try of Health and Familly Welfare, had pro-
posed to manufacture 60 million pieces of
disposable syringe and 100 million pieces of
needie atthe prasent estimated project cost
of Rs. 53.08 crores. However, in view of the
large investment needed to be made in the
project, the relatively higher anticipated unit
cost of HLL syringe vis-a-vis the conven-
tional syringes available in the market and
non-avallability of captive purchase support
by different programmes of the Government,
HLL have now viewed that the proposed
project is not viable. The introduction of
disposable syringes in hospitals and dispen-
saries is not a part of the National AIDS
Control Programme. Further, AIDS virus is
there molabile and is destroyed by ordinary
bolling. Therefore glass-stringes with needies
are used In CGHS Dispensaries.

Bogus Sterilisation Operation

6330, SHRIVILAS MUTTEMWAR: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased {0 state:

(a) whetherthe attention of the Govem-
ment has been drawn to the news-kem
captioned “Banda Mein Farji Nasbandiyon
Ki Uchchstariya Janch®, appearing in
‘Rashtriya-Shara’ dated December31, 1991;

{b) i s0, whether the Govemment have
recelved such report from other parts of the
country; ‘
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(c) if so, the facts thureof; ana

(d) thecormect.ve measurestaken inthis
regard so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) Yes, Sir.

(b) No, such report regarding large-
scale bogus sterilisation in other parts of the
country has come to the notice of the Gov-
emment.

(c) The question does not arise.
(d) The State Government has been

requested to take necessary action under
intimation to the Union Government.

[English}
irregularities in Medical Council of indla

6331. SHRI SURESHANAND SWAMI:
Wiil the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Government are aware
of large scale irregularities alleged to have
been committed by some of the retired offi-
cers of Medicat council of India;

(b) ¥ so, whether a CBI inquiry was
instituted; and

(c)the outcome thereof and actiontaken
thereon?

THE MINISTER OF STATE IN THE

"MINISTRY OF HEALTH AND FAMLY

WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c). Central Bureau of
Investigation (CBI) has investigated the al-
leged irregularitios committed by Ex-Secre-
tary of Medical Council of India (MCl). Ac~
cording to CBI, the aliegation of misconduct
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has been established against him. Medical
Council of India is examining approgriate
actionthat can betaken underthe provisions
of law against its retired Officar

Woelfare Measures for Contract Lavour-
ers in Food Corporation of India

6332. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of FOOD be pleased to
state:

(a) whether the Food Corporation of
India provide welfare measures and other
benefits to the contract labourers as pro-
vided to the departmental workers;

(b) it not, the reasons therefor; and

(c)the corrective measures proposedto
be taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a)to(c). The minimumwages and
other admissible amenities to the Contract
Labour are ensured by the FCI through in-
corporation of sultable provisions in the
Contracts executed with the Contractors.

Reopening of Stations in Waltair
Divislon

6333. SHRI SIVAJI PATNAIK: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Kashinagar, Parlakimidi
and Ganguvada stations under Waltair divi-
sion of South-Eastern Railways were closed
down resulting ingreat hardshiptothe pecple;

(b) if so, the reasons for such closures;
and

(c) the time by which these Station are
likely to be reopened?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). Pariakimidi, Kashi-
nagar and Ganguvada block stations have
not been closed for passenger traffic but
have been converted into halt stations for
operational and financlal reasons.

Food Stuff to Kashmir

6334. SHRI J. CHOKKA RAO: Wiltthe
Minister of FOOD be pleased to state:

(a) whether basic food stuff is supplied
to the people of Kashmir at subsidies rates;
and

(b) i so, the expenditure incurred on this
account by the Union Government and the
State Government during the lastthe years

separately?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR!I TARUN
GOGOI): {a) and (b). The foodgrains, wheat
and rice, are supplied at uniform central
issue prices to all the States/UTs including
Jammu and Kashmir for sale to the consum-
ers under the Public Distribution System.
These prices are lower than the economic
cost of the grains. The differential amount,
that s, subsidy, incurred during the lastthree
years by the Government of India and bene-
fit availed by the consumers of Jammu and
Kashmir is as under—

Year Amount (Rs. in crores)
1989-90 44.32

1990-91 42.06

1991.92 47.76
(Estimated)

The cost incurred by the State Govem-
menttowards distribution of these grains are
elther realised by the State Gowt. from the
consumers or borne by them by way of
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subsidy and it is a matter within the jurisdic-
tion of individual State Governments

[Translation)
Greenhouse Effect

6335. SHRI SUSHIL CHANDRA
VERMA: Willthe Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether levels of water touching
indian coasts are affected by Greenhouse
effect;

(b) it so, the details thereof;

(c) whether any study has been con-
ducted on “Greenhouse Effect”™ and the
consequent thrust of rapid climate changes
by the foreign sclentists and the Indian sci-
entists; and

(d) #f so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
ANDMINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAMY): (a) and (b). Scien-
tists have estimated that the sea-level is
nsing roughly atthe rate of 1mmperyear, but
the exact relationship between the green-
house effect and the levels of water on the
Indian coast has not been established.

(¢) Yes, Sir. Several studies have been
conducted on various aspects of the green-
house eftect.

(d) The outcome has shown atrendof .

globalwarming and possible climate change,
but there are numercus uncertainties re-
garding the causes, scale of impacts and
regional variation. )
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[English}

Assistance for Bhadra Wildlife Sanctu-
ary

6336. SHRIMATI BASAVA RAJES-
WARI: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Karnataka Forest De-
partment has prepared a master plan to
develop the Bhadra Wildiife Sanctuary in
‘Chikmagalur and Shimoga districts;

(b) if S0, the whether the Karnataka
Govemment has sought financial assistance
therefor from the Union Government; and

(c)if so, the reaction of the Govemment
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): (a) to (c). Central
Govemment have received no master plan
proposal for the development of the Bhadra
Wildiife Sanctuary in the Chikmagalur and
Shimoga districts of Kamataka.

[Translation}
Quota of Berths at Samastipur
6337. SHRI LALIT ORAON: Will the
Minister of RAILWAYS be pleased to state:
(a) whether the quota of berth for three-
tierin 5609-UP (Avadh-AssamExpress) from
Samastipur station has been withdrawn;

(b) whether there is no quota for A. C.
Chair car also from this station;

(c) ¥ so, the reasons therefor;
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(d) whether there Is proposal to restore
it; and

(e) if so, the details thereof?

THE MINISTER OF SIATF IN THE
MINISTRY OF RAILWAYS (SHHI MAL-
LIKARJUN): (a)and (b). Yes, Sir.

(c) The Reservation Quota In lind class
was withdrawn due to heavy demand at
stations on N. F. Railway. No Ac Chair Car
accommodation is available on this train.

(d) Yes, Sir.

(e) A quota of 6 lind class berths has
been allotied at Samastipur station in Muzal-
farpur-New Dethi coach of 5609 Guwahatl-
New Delhi Avadh-Assam Express w. e. .
45.1992.

Stations in North U. P.

6338. SHRI BHUWAN CHANDRA
KHANDURI: Wilithe Minister of RAILWAYS
be pleased to state:

(a) the details of amount spent sepa-
rately on Dehradun, Kotdwar, Rishikeh,
Nazibabad and Ramnagar Rallway Stations
of Uttar Pradesh during last three years,
year-wise along-withthe works on whichthe
amount has been spent; *

(b) whetherthe Governmentpropose to
modernise and fully develop the said Sta-
tions;

{c) ¥ so, the details thereof; and

{d) ¥ not, the reasons therefor?

APRIL 7, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Rallways do not keep sta-
tionwise details ot expenditure incurred on
maintenance/repairs. No major works have
been undertaken atthese stations duringthe
last three years.

(b) to (d). All these stations have been
provided with adequate facilities commen-
surate with the volume of traffic handled.

* Financlal Assistance to Kendriya
Ayurved Avam Siddh Anusandhan
Parishad

6339. SHRI DAU DAYAL JOSHI: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the grant given to the Kendriya
Ayurved Avam Siddh Anusandhan Parishad
during each of the last three years;

(b) whether this amount is provided
annually; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) A statement is attached.

(b) Grants are given every in several
Instaiments.

(c) Not Applicable.
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STATEMENT

The grants giventothe Kendriya Ayurved Avam Siddh Anusandhan and Parishad during

the last three years are as luilows:~

(Rs. in lakhs)
Year Non-Plan Plan Combined F. W. Programme
- Building
Complex
1989-90 491,00 121.57 85.00 15.65
1990-91 587.00 216.60 86.58 11.85
1991-92 572.45 150.00 75.00 14.25
{English) (d) the steps taken by the Union
Govemment In this regard?
Non-Lifting of Foodgrains Quota by
States THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
6340. SHRIASHOK ANANDRAO GOGOI): (a) to (d). Lifting of aliotied quanti-
DESHMUKH: ties of wheat, edible oil, kerosene oil, rice,
SHRIMADAN LAL KHUR- sugar etc. by State govemments/Union
ANA: Territories is a continuous process. On ac-

Willthe Minister of FOOD be pleasedto
state:

(a) whether some of the State Govem-
ment and Unlon Territories did not iift the
wheat, edible oil, kerosene oll, rice, sugar,
etc. allocated to them for distribution under
the public distribution system;

(b) K so, the detalts thereof;

(c) the reasons for not lifting the entire
quantities allocated to them; and

count of various requirements like financial
arrangements, transportation of commodi-
ties to distribution points, availability of
wagons/trucks, the lifting is not always cent
percent. However, the Food Corporation of
Indla and other Central distribution agencies
take all possible steps, in cooperation with
State Governments and their agencies, to
deliver the allotied quantRies of rice, wheat,
suger, edible oils andkerosene ol to State/
Union Territories. While allotment/offtake
figures of kerosene ofl wre not readily avall-
able, the detalls of allocation and Hifting of
rice, wheat, sugar andodibie oiis are givenin
Statements |, Il and il aitached.
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Rall Projects in Andhra Pradesh

4341, SHRIDHARMABHIKSHAM. Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Govemnment of Andhra
Pradesh has sent proposal to the Union
Government for construction of new railway
projects and expansion/extension of the
existing ones in the State;

(b) if 50, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) Government of AnchraPradeshhave
recommended following new line/gauge
conversion projects:

(i) Peddapally-Karimnagar-Akanapet-
Sangareddy-Patencheru and San-
gareddy-Sac~ * petRoadnewBG
line.

() Nizamabad-Ramagundam (via)
Jagtial & Uppal-Jagtial (via)
Karimnagar new BG line.

(i) Nandyala-Yetragunatla new BG
line.

(iv) Gudur-Macheria (via) Vinukonda-
Kanigiri and Atmakur new BG line.

(v) Vikarabad-Krishna new BG line.
(v) Raichur-Macherta new BG line.

(vil) Nidubrolu-Nizamapatnamnew BG
line.

(vii) Tirupati-Pakala conversion and

Pakala-Katpadi paralie! BG line.

CHAITRA 18, 1914 (SAKA)
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(ix) Kakinada-Kotipallinew BG line.

(x) Conversion of Guntur-Dronachel-
lam.

(xi) Provision of parallel BG line from
Secunderabad to Kumool.

(xif) Hindupur-Rayadurg new BG line.

(c) Out of the above, proposal of new
BG line between Gadwal and Raichur (59
km) has been referred to the Planning
Commission. Proposal for Peddapally-
Karimnagar-Nizamabad new BG line is being
referred to the Planning Commission for
their approval. Proposals of conversion of
Tirupati-Pakala-Katpadi, Guntur-Guntakal &
Secunderabad-Dronachellam MG lines to
BG have been approved and are likely to be
taken up during 92-93. Reconnaissance
Engineering-cum-Traffic Surveyforconstruc-
tion of new BG line connecting Nadikude
with Renigunta (350 km) has been approved.
Surveys carried out for other new lines listed
at (b) above except Rayadurg-Hindupur, have
revealed that these projects are financially
unremunerative. Owing to constraint of re-
sources there is no proposal for conducting
any survey for Rayadurg to Hindupur at
present.

[Translation]

Conversion of King Shiva's Palace as
National Monument in Ratnagiri

6342. SHRIGOVINDRAO NIKAM: Wiil
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased {o state:

(a) whether the Govermnment has re-
ceived any request for the conversion of
King Shiva's Palace in Ratnagifi, Maharash-
tra as a national monument; and

(b) f so0, the action takenpwaposediobe
taken by the Government in iti;s regard?
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Does not arise.

Projects Formulated by Language
Institutions

6343. DR. LAXMINARAYAN PANDEY:
Wili the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether major, medium and small
projects has been formulated by language
institutions afterthe use of Indian languages
In computer has been made possible,

(b)the institutions where research work
is being done under the guidance of linguis-
tics andcomputer experts on languages and
scientifictechnological subjects;

(c) whether any research journal has
been published in this regard; and

(d) ¥ so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) The Department of Electronics has
initiated a programme called Technology
Development for Indian Languages (TDIL);
whichinteralia; promotes use of Information
Technology Tools for language studies and
research and consolidates the R&D efforts
in the area of Information Processing in
Indian languages. A statement containing
namas of Institutional wherg research Is
being déne is attached. .

(c) No, Sir.

{d) Does not arise.

APRIL 7, 1992
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STATEMENT

Indian Istitute of Technology, New
Delhi.

Central Institute of Indian Lan-
guages, Maysore.

Western Regional Languages
Centre, Deccan Collage, Pune.

Indian Institute of Applied Language
Science, Bhubaneshwar.

Sampurnanand Sanskrit University,
Varanasi.

Aligarh Muslim University, Aligarh.

Indian Institute of Technology,
Kanpur.

University of Poona.
Tamil University.
Roorkee University.

Indian Institute of Science, Banga-
lore.

Jawaharial Nehru University, New
Delhi.

University of Hyderabad.

Kendriya Hindi Sansthan, New
Delhi.

Banasthali Vidyapeeth, Banasthali.

Banara;s Hindu University, Kama-
chha, Varanasi.

ShriLal Bahadur ShastriRashtriya
Sanskrit Vidyapeeth, New Dethi

Cochin University of Sclence & -
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Technology, Cochin.

19. VidyaBharati Foundation (Regd.)
New Delhi.

20. Academy of Sanskrit Resear,
Mealkote.

21. Central Electronics Engineering,
Research Institute, Delhi.

Maintenance of Kala Ta]

6344. SHRI BHAGWAN SHANKAR
RAWAT: Wil the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whethera number of items from Kala
Taj a sem constructed building near Ta|
have been stolen;

(b) if so, the details thereof; and

(c) the action being taken by the Gov-
ernment for preservation and maintenance
thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) There is no monument known
as Kala Taj in existence near Taj Mahal,
Agra.

(b) Does not arise.
(c) Does not anse.
{English}
Montreal Protocol

6346. SHRI SANAT KUMAR MAN-
DAL:
SHRIMATIDIL KUMARIBHAN-
DARL:
DR. D. VENKATESWARA
RAO:

CHAITRA 18, 1914 (SAKA)
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Will the Minister of ENVIRONMENT
AND FORESTS be pleasaed to state:

(a) whether India has decided to sign
Montreal Protocol;

(b) i so, the broad{eatures thereof; and

(&) the advantages which India expects
to accrue fromthe Protocol particularty inthe
context of the provision for CFC switchover
fund?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): (a) The Govemment
have decided to join the Montreal Protocol
aftertheamendmentstothe Protocoladopted
at London in June, 1990 come into force.

(b) The Montreal Protocol of September
1987 provides for the phase out of cartain
ozone-depleting substances, inagiven time-
frame. It also contains provisions forinterna-
tional cooperation for this purpose. Copiles
of-the Protocol are available in Parllament
Library for perusal by Hon'ble Members.

(c) Financiai and Technical cooperation
including transfer of technology wouid be
available to India from the Multilateral Fund
under the amended Protocol, once India
joins the Protocol.

Financlal Help to Sportspersons

6347. SHRISRIBALLAVPANIGRATHY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether any survey with regard to
the plight of sportsmen/women who repre-
sented States and Nationgl in the past has
been made;
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(b) ¥ so, the number of them who are
living in indigent circumstances; and

{c) the steps proposed to be taken to
provide financial assistance to such sport-
spersons of yesteryears?

>

A

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMAN AND CHILD
DEVELOPMENT (KUMAR! MAMATA
BANERJEE): (a) No, Sir.

(b) Does not arise.

(c) The meritorious Sportspersons of
yesteryears, who are living in indigent circum-
stances are eligible for financlal assistance
underthe scheme of ‘NatlonalWelfare Fund

foi Sportspersons.

indira Mahlia Yojna

6348. DR.C. SILVERA:
KUMARI! PUSHPA DEV!
SINGH:

Willthe Ministerof HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government propose to
taunch an integrated scheme for develop-
ment of women and children under Indira
Mahila Yojna;

(b) If so, the details of such scheme;

{c) whether any strategy for implemen-
tation of this scheme has also been pre-
pared; and

(d) ¥ so, the detalis thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH

APRIL 7, 1992
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AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMAN AND CHILD
DEVELOPMENT (KUMARI MAMATA
BANERJEE): (a) Yes, Sir. The Government
is committed to the launching of an Inte-
grated Programme for the development of
women and children, named, Indira Mahiia
Yojna. This scheme would aimat developing
a new sense of awareness among women
particularly, in rural areas and empowering
themsothatthey become active participants
in the process of social transformation and
regeneration.

(b)to (d). The detalls of this scheme and
strategy for implementation of the scheme
are being worked out. Detailsed consulta-
tions with various Ministries and Depart-
ments ofthe Government of india and repre-
sentatives of the State Governmenis and
Union Territory Administration have alsobeen
held.

Educationally Backward Districts of
Bihar

6349. SHRISYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a)the names of the educationalty back-
warddistricts of Biharwhich are below Bihar's
averages level of literacy;

(b) whether the Government have pro-
viddd special funds forupgrading the literacy
level in such districts In the country; and

{c) if 0, the total amount allocated for
the purpose during 1991-92 and share of
Biharthereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) A Statewnent is attached.

(b) Undet the Centrally Sponsored
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Schemes such as Operation Blackboard,
Teacher Educdtion, Non-Formal Education
and Adult Euucation Programmes, financial
assistance is providedto State Governments
foreducational development. State Govem-
ments have been advised to concentrate on

backwuard districts.
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(c) Thetotal allocations under Centrally
Sponsored Scheme as well as allocationsto
individual States have been published inthe
Annual Report of the Department 1991-92.

STATEMENT

List of Districts having Literacy Rate below Bihar's average Level of Literacy Rate 26.20

(All persons) as per 1981 Census.

Name of the State Sl. No. Name of the District Literacy Rate

Bihar 1. Begusarai 26.06
2. Darbhanga 23.94

3. Giridih 23.91

4 Gopalgan) 21.37

5. Hazaribag 2351

6. Katihar 21.03

7. Madhubani 21.75

8. Muzaffarpur 2425

9. Palamu 20.41

10. Paschim Champaran 18.79

11. Purba Champaran 19.33

12, Pumia 19.27

13. Saharsa 20.26

14, Samastipur 24.86

15. Santhal Pargana 22.26
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Name of the State SI. No. Name of the District Literacy Rate
16. Sitamarhi 19.56
17. Siwan 23.71
18. Vaishali 25.55

SOURCE: 1981 Census.
[Transiation)
Tehri Dam

6€350. SHRI BHOGENDRA JiiA: will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether the approval of Tehrl Dam
Project was subjectedto certain conditions;

(b) if so, the details thereof;

(c) the conditions which have been {ul-
filled so far;

(d) whether the Government are recon-
sidering the project; and

(e) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). Yes,
Sir. Conditional clearance was granted in
July, 1990 subjectto submission of requisite
Environmental Action Plansinatime-bound
manner for implementation pari-passu with
engineering works failing which construction
was to be stopped. The needed Action Plans
include preparation of Catchment Area Treat-
ment, Command Area Development, Reha-
bilitation Master Plan, Survey of Flora &

Fauna for Rehabilitation of endangered
species, study of water quality and its main-
tenance and; risk assessment for preparing
Disaster Management Plan etc.

(c)to (e). The conditions imposed have
not been complied within the stipulatedtime.
The matter is under consideration.

Cagisth]

Treatment of Emergency Cases In C. G.
H. S. Dispensaries

6351. SHRIB. L. SHARMA PREM: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether any case of negligence by
the C. G. H. S. doctors in emergency cases
in New Delhi has come to the notice of
Govemment;

(b) it so, the details thereof; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c). Two complaints
had been received about refusal of domicil-
iary visit by the emergency duty doctors
since January, 1990. After investigation of
the complaints, the concemned doctors have
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been suitable advised and to deal with the
situation tactfully and to undertake domicil-
liary visits In all cases where emergency
treatment is required

Allocation of Funds for Museums
6352 SHRIPROBIN
SHRI THAYIL JOHN ANJA
LOSE

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) the amount allocated for Archaeo
logical Museums in each State during each

CHAITRA 18, 1914 (SAKA)

Written Answers 134
of the last three years,

{b) whetherthe Government propose to
increase the amount of allocations, and

(c) f so the detalls in regard thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) (a) The amount allocated for Ar-
chaeological Museums under the Archaeo
logical Survey of India in different ¢ tates is
given in the Statement attached

(b) and (c) No Sir there Is no such
proposal at present
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Vocational Course In Railway Schools

6353. SHRIMATI VASUNDHARA
RAJE: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Schools managed by
Railways have introduced or propose to in-
troduce a job oriented vocational course on
Railway Commercial at the plus two stage;

(b) i so, the details of the programme
drawn up in this regard; and

(c) the locations of such schools?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGHY): (a) and (b). The vocational cource
on Railway Commercial has beenintroduced
in tive schools at +2 level in the academic
year 1991-92. it is proposedtointroduce the
course infour more sehools duringJ 992-93.
Out of the nine schools selected, tow are
Railway Schools.

(c) The location of the two Railwey
Schools is given betow:

1. North-Eastern Railway Senior
Secondary School, Gerkhpur.

2. RailwaydJuniorColleges, Lallaguda,
Secunderabad.

Allotment of Quarters to Medical and
Paramedical Staff of AlIMS

6354:"SHRIMATI GEETA MUKHER-
JEE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the criteria for allotment of residen-
tial quarters to faculty members, doctors,
nurses and other categories of Staff in All
India Institute of Medical Sciences,

APRIL 7, 1992
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(b) the total strength of the nurses in All
India Institute of Medical Sciences and the
number of residential quarters allotted to
them;

(c) whether Government has any pro-
posal for construction of new quarters this
year for allotment of residential quarters to
nurses; and

(d) if s0, the detalls therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D K. THARADEVI
SIDDHARTHA): (a) Allfaculty members and
Resident Doctors are ¢ategorise as essen-
tial services for atlotment of residential ac-
commodation in AlIMS campus. Nurses are
also categorised as essenhal services for
purposes of hostel accommodation and also
for a certain fixed number of general pool
accommodation in AlIMS campus. Other
staff like operation theatre and laboratory
personnel are aiso categorised as essential
services and amajonty of them are provided
with accommodation in the campus.

(b) The total strength of nurses is 1426.
Out of this number, 364 are provided hostel
accommodation and another 142 have been
provided with married residential accommo-
dation in AlIMS campus.

(c) and (d). A new Nurses Hostel for
accommodating 110 Staff Nurses and 186
student nurses is nearing completion and
will be taken over in the near future. When
this Hostel is ready for use, it would relieve
the pressure on the existing hostel sofaras
the students nurses are concerned as they
would mostly shiftto it. Therefore, additional
accommodation for about 100 staff nurses
would become available in the existing hos-
tel. There is a proposal to construct some
Type ‘A’ Type ‘B’ quarters for the general
pool which will also beneflt the nurses.
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Air-ConditionedCoaches

6355. SHRIRAMNARESH SINGH: Will
the Minister of RAILWAYS be pleased to
state:

{a) whetherthe Governmentpropose o
provide air-conditioned Chair Car Coaches
on day time trains running between impor-
tant cities;

(b) if not, the reasons therefor; and

(c) whether there Is any proposal to
provide A/C Chair Car Coaches on 8183/
8184 Patna-Tata and8625/8626 Patna-Hatia
Expresses? .

JHE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). A C Char Car
coaches are proposed to be provided on all
daytime Mail/Expresstrains subjecttoavaila-
bility of such coaches from Production Units.

Additional line on Santragachi- Khar-
agpur Section

6536. SHRISATYAGOPAL MISRA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal for
construction of additional railway lines from
Santragachito Panskura, Panskurato Khar-
agpur and form Kharagpur to Midnapore on
South Eastemn Railway in view of heavy
density of traffic on these routes;

{b) if so, the detalls thereof; and
{c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) to (c). A survey has just
been carried out for construction of addi-

CHAITRA 18, 1914 (SAKA)

Written Answers 142

tional Railway lines from Santragachi to
Kharagpur. Further decision would depend
on results of survey and availability of re-
sourcas in the coming years. There is no
proposal for construction of additional Rail-
way lines from Kharagpur to Midnapur.

Speclal Olympic Meet for Handl-
capped

6457. SHRI PRATAPRAO B.
BHONSLE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

\a) whether a Special Olympic meet for
handicapped was held in U.S.A. in July,
1991;

(b) whether handicapped sportsmen
from India participated in that event; and

{c) if so, the details thereof with achieve-
ments made by them?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATA BAN-
ERJEE): (a}) Yes, Sir.

(b) Yes, Sir.

(c)Nineteen memberteaminthe Swim-
ming, Athletics and Basketball events par-
ticipated at Government Cost of Rs. 10.50
lakhs. The Indian Special Olympic Team
won 20 Gold, 10 Siiver and 2 Bronze Medals.

Herbal Cure of Cerebral Malaria

6358. SHRIRABIRAY:
SHRIBOLLABULLIRAMAIAH:
SHRIGURUDAS KAMAT:

Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state:
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(a) whether China has developed a
herbal drug for curing carebral Malaria;

(b) if so, the detalls thereot;

(c) whether Government propose to
import this drug for the treatment of Malaria
patients in our country; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEV!
SIDDHARTHA): (a) and (b). Yes, A herb
Artemisia annua had been used for many
centuries in Chinesetraditional medicine as
a treatment for fever and malaria. In 1971,
Chinese scientists isolated form the leafy
portions of the plant the substance respon-
sible for its reputed medical action. This
compound is called Ginghaosu The com-
nound has been used successfully in sev-
eral thousand malaria patients in China in-
cluding those with both chioroquin sensitive
and chioroquin resistant strains of
P.falciparum. It acts rapidly in restoring to
consciousness to comaloso patients with
cerebral malaria.

(c) and (d). Although this drug is com-
mercialized in China it has not yet passed
safety evaluation tests and regulatory toxic-
ity clearance from Drugs Controller of India.

[Translation]
Percentage of Acid in ‘Gutka’

6359. SHRIGAYA PRASAD KORI: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Government are aware
that higher percentage of acid is found in
‘Gutka’;
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(b) whetherthe 80 percent of the paople
consuming the ‘gutka’ are likely to bacome
the victims of fatal diseases like mouth can-
cer, T.B. and Jaundice etc.; and

() it so, the remedial measures pro-
posed to be taken by the Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!I
SIDDHARTHA): (a) to (c). Gutka is a to-
bacco based product. Available brands of
Gutaka carry the Statutory declaration
“Chewing of tobacco Is injurious to Heath".

[English]

Photo Dynamic Therapy for the Treat-
ment of Cancer

6360. SHRI BHAGEY GOBARDHAN:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedto state:

(a) whether Photo Dynamic Tharaphy is
used for the treatment of cancer in some
developed countries of the world;

(b) if so, whether it is being used in Indic
also;

(c) if so, the details thereof; and

{d) if not, whether the Government pro-
pose to extend this therapy in India also?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) to (d). Photodynamic
therapy is an experimental modality for treat-
ment of cancer. This is not being used in
India.
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Import of Homoeopathic Medicines

6361. SHRISANTOSHKUMARGANG-
WAR: Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the criteria fixed for the import of
Homoeopathic medicines in India;

(b) whether any procedure for determin-
ing its sale price has been announced; and

(c) if not, the actionbeing taken to make
these medicines avallable to the consumers
at reasonable price?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): {(a) The import of Homoeo-
pathic Medicine is governed by the Export
and Import Policy, 1992-97, under which
‘Homoeopathic Medicines and Drugs’ can
be imported freely.

(b) and (c). Homoeopathic Medicines
are not covered under Drugs Price control
Order, 1987,

Guru Gobind Singh Hospital, Delh}

6362. SHRI MADAN LAL KHURANA: .

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whetherthe foundation stone of Guru
Gobind Singh Hospital has been laid in Delhi;

(b) it so, the progress of construction of
the hospital; and

(c) the steps taken or proposed to be
taken by the Government to expedite the
constructionwork?

THE MINISTER OF STATE IN THE
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MINISTHY OF HEALTH AND FAMILY
wtLFAHE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) Yes, Sir.

{b) and (c). The boundary wall of the
hospital has already been constructed. in
orderto expedite the constructionwork, Dethi
Administration propose to take simultane-
ous action for approval of various concerned
agencies as far as possible.

[English]
Monosodium Glutomate In Food

6363. DR. R. MALLU: Wil the Minister
of HEALTH AND FAMILY WELFARE be
pleased to state:

a) whether Government are aware of
work done in South Australia and several
other countries which clearly show that
monosodium glutomate (MSG) in foods
causes higher activity in children;

(b) whether many countries have banned
the use of MSG;

(c) if so, the detalls thereof indicating the
reasons for such ban;

(d) whether certain companies have
been adding MSG to noodles and now they
are also adding MSGto soups, both of which
are popular dishes with children; and

(e) if so, the steps taken by the Govemn-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) As per some published
reports based on studies, carried out in
Australla, USA, UK and Denmark, on effect
of consumption of MSG through food as well
asthrough intra-venous administration, there
Is no Indication that MSG In food causes
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higher or hyper activity in children except to
promote increase in appetite.

(b) and (c). According to information
available, USA, EEC countries and many
developed countries of Far East permit use
of MSG in food.

{d) and (e). Monosodium Glutamate Is
permitted to be used in food upto an extent
of 1 percent with label declaration. lts use in
any food for use by the infants below twelve
months is not permitted.

As perintormation available, M/s. Nestil
IndiaLtd., is adding MSG in soups within the
prescribed limitunder label declaration but
they are not adding MSG to noodles. No
specific information about other companies
using MSG in noodles and soups is available
with this Ministry.

Cases of Forcible Tubectomy in
Dehradun

6364. SHRI GURUDAS KAMAT: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased o state:

(a) the number of cases of forcible tu-
bectomy on women reported in Dehradun in
1991-92;

(b) the reasons therefor; and

(c) the action taken against the arring
officials?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA): (a)to(c). The informationis
being collected and will be placed on the
Table of the House.

Service Status of Commission Bearers

6365. SHRI ANBARASU ERA: Will the
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Minister of RAILWAY'S be pleased to state:

{a) whetherthe Government have taken
a decision 10 treat Commission Bearers of
catering department as salaried bearers and
to pay them benefits like annual increment,
bonus and LTC efc. in view of judgement of
Supreme Count in this regard;

(b) I so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). The Commission
Bearers are not regular railway employees,
hencethey are not eligible for benefits such
as annual increment, bonus etc. Some
commission bearers are, however, being
paid salary as perinterimorders givenby the
Supreme Court.

[Transiation)
integrated Child Development Scheme

6366. SHRISIMON MARANDI: Wilithe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the beneficiaries under In-
tegrated Child Development Scheme in Dalhi,
Uttar Pradesh, Bihar and Orissa are not
getting proper nutrition regularly for a long
time;

(b) # so, the reasons therefor;

(c) the assistance provided to various
States for nutrition component of the Inte-
grated Child Development Scheme during
each of the last three years;

(d) whether the beneficiaries are not
getiing full benefits under this scheme and
as a result of which the redtapplsm is on full
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swing among the officers of this department;
and

(e) it so, the steps taken to remove
these departmental irregularities?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATA BAN-
ERJEE): (a) and (b). There are no com-
plaints at present from any State and Union
Territory regarding any general failure to
provide nutrition under Integrated Child
Development Services (ICDS) Scheme.
There were some complaints in September
1991 regarding irregular supply of proper
nutrition in Anganwadis in Delhi and Uttar
Pradesh. In Delhi, some supply contracts
were cancelled and immediate corrective
actions were taken to restore proper supply
of nutrition to anganwadis.

The Government of India got a high
level enquiry conductedinto the matter. The
Dethi Administration is also conducting vig-
ifance enquiry with a view to fix responsibil-

ity.

In Uttar Pradesh the interruption was
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caused due to pendint court case and some
administrative bottlenecks. The State Gov-
ernment was advised to take immediate
corrective measures.

As on 31 December 1991, nutrition inter-
ruptions were reported in 256 projects in-
cluding 4 in Delhi, 62 in Uttar Pradesh, 14 in
Bihar and 10 in Orissa.

(c) The funding of the nutrition compo-
nentin ICDS isthe responsibility of the State
Government and Union Territory Admini-
stration. The Government of India, however,
gives assistance through the Wheat Based
Nutrition Scheme besides some assistance
from international and bilateral agencies.
The year-wise details regarding provision of
nutrition to beneficiaries in States and UTS
are given at the attached statement.

(d) The beneficiaries are generally re-
ceiving allbenefits underthe ICDS Scheme.
These benefits consist of package of serv-
ices comprising of supplementary nutrition,
immunisation, health-check-up, referral serv-
ices, nutrition and health education and pre-
school education. Under Special Nutrition
Programme, the Government of India has
revised the unit cost with effect from 21
February 1991 as below:-

Old rates Revised rates
(i) Children (6 months to 65 paise per 95 paise per
72 months) child/per day child/per day
(i) Severelymalnourished 115 paise per 135 paise per
children (6 months to child/per day child/per day
72 months)
(i)  Pregnantwomen and 95 paise per 115 paise per
Nursing mothers beneficiary per beneficiary
day. per day.

The Government of India is monitoring
this programme through a computerised

Management information System on monthly
and quarterly basis. Regqlar consultations
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are held with the State Governments and
Union Territory Administrations who are
responsible for implementation of these
project.

(e) The complaints regarding the imple-
maentation of ICDS Programme are promptly
taken up with the State Governments for
immediate corrective action. Further, in order
to improve the quality of services, the Gov-
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ernment of india has taken up with the vari-
ous concerned Ministries/Departments of
the Government, the issue of effective con-
vergence of services of various programmes
meant for women and children around an-
ganwadi at the village level. As a resutft
appropriate instructions were issuedto vari-
ous Ministers and Departments of the Gov-
ernment. The Govemment is pursuing the
matter with various State Governments.

STATEMENT
S. No. Name of State/UT Total beneficlaries
(in lakhs)
1. Andhra Pradesh 12.73
2. Assam 3.49
3. ArunachalPradesh -
4. Bihar 9.18
5. Goa 0.02
6. Gujarat 10.52
7. Haryana 0.77
8. Himachal Pradesh 0.33
9. Jammu & Kashmir -
10. Kamataka 10.67
1. Kerala 6.82
12, Madhay Pradesh 13.87
13. Maharashtra 16.35
14. Manipur -
15. Meghalaya 0.03

16. Mizoram
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S. No. Name of State/UT Total beneficlaries
(in lakhs)
17. Nagaland -
18, Orissa 17.00
19. Punjab -
20. Rajasthan 7.92
21, Sikkim -
22 Tamll Nadu 1.79
23. Trioura -
24. Uttar Pradesh 15.62
25, West Bengal 13.07
26. R.K Mission 0.10
27. Andaman & Nicobar Islands 0.18
28, Chandigarh Y-
29. Dadra & Nagar Havell 0.04
30. Delhi -
31. Daman & Diu 0.03
32. Lakshadweep -
33. Pondicherry 0.44
Total 140.97
English) - Wilithe Ministerot HUMAN RESOURCE
DEVELOPMENT be plegsed to state.
Emphasis on Rura! Education
63687. SHRIDWARKA NATH DAS: (a)whetherthe G/« nent are aware

SHRI GOPI NATH GAJAPA-  of the disparities batwie. > # rural and ur-
THL: ban education in the caur iy,
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(b} i so, whether the Government pro-
posetolay specialemphasis on rural educa-
tion with a view to vocationalise it and make
it job oriented;

(c) it so, the steps taken by the Govern-
ment in this regard; and

(d) & not, the reasons theretor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The National Policy on
Education, 1886 (NPE) andthe programmes
taken up in pursuance of NPE lay strong
emphasis on equalisation of educational
opportunities, universalisation of elemen-
tary education, adult literacy and vocation-
alisation of education. Beneficiaries of pro-
grammes such as Operation Blackboard,
Non-formal Education, Rural Functional Lit-
eracy Programme, Special Literacy Cam-
paigns, Vocationalisation of Education,
Community Polytechnic and Training Rural
Youth for Self Employment are predomi-
nantly rural.

(d) Does not arise.
[Translation}

Zudpi Jungle In Maharashtra

€368. SHRIMATI SUMITRA
MAHJAN
SHRI RAMCHANDRA GHAN-
GARE*

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a)whetheranydecision hasbeentaken
regarding clearance of the Zudpi jungle in
Maharashtra which is under the control of
Reveneu Department from the ambit of the
Forest {(Conservation) Act, 1980, and

(b) if so, the detalls thereof;
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THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS: (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). I has
been decided that the land shown as ‘Zudpi
Jungle’ in Revenue records of Maharshtra
willcontinuetobe treate asforest land under
Forest (Conservation) Act, 1980. The State
Government will transfer such land to ‘Land
Bank’ & utilize the same for compensatory
efforestation for the proposals for diversion
of forest land emanating from the 5 districts
of erstwhile Vidarbha area namely Chan-
drapur, Gadchiroli, Nagpur, Wardha and
Bhandara.

[English}

Kendrlya Vidyalaya in Andhra
Pradesh

6369. SHRIA. VENKATAREDDY: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Government have re-
ceived proposals from Kendnya Vidyalaya
Sangathan for opening of Kendriya
Vidyalayas in Andhra Pradesh during
1991-92;

(b) i so, the detalls thereof alongwith
the proposed locations of the said schools;

(c) whether the proposals satisty alithe
prerequisites foropening of such Vidyalayas,

(d) it so, the number of proposals ap-
proved alongwith the locations thereof; and

(e)the reasons for delay in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The Kendriya Vidyalaya
Sangathan has recieved proposals foropen-
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ing Kendriya Vidayatayas at the following
places:

(1) ONGC, Aujamundry
(2) RailwayBoard, Gooty

(3) A.G.C. Centre, Tirmulgherry (Se-
cunderabad)

(4) S.K University, Anantpur.

The first two proposals satisfy the
prereguisites for opening of Kendriya
Vidyalayas.

(d) and (e). Kendriya Vidyalaya at
ONGC, Rajamundry has already been sanc-
tioned during 1991-82. The proposal for
Kendrlya Vidyalaya, Gooty cannot be con-
sidered untilfurtherexpansion of the scheme
is approved for Eighth Plan period

[Translation)
Assistance to Cultural Organisation
6370. SHRI MOHAMMAD AL
ASHRAF FATMI:
SHRI KASHIRAM RANA:

SHRI RAJENDRA KUMAR
SHARMA:

Willthe Minister of HUMANRE SOURCE
DEVELOPMENT be pleased to state

(a) whetherthe Government have made
provision of funds for providing financial
assistance to the cultural organisations dur-
ing the cumrent financial year; and

(b) # so0, the details thereof, Statewise?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) No Statewise spacific aflocation of
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funds to cultural organisations is provided.
Howevur, the Department of Culture gives
financidl assistance to varous cultural or-
ganisations under several schemes oper-
ated by it.

Import of foodgrains

6371. SHRIUPENDRA NATH VERMA:
Will the Minister of FOOD be pleased to
state:

(a)tha quantity of pulses proposedto be
imported during 1992-93 and 1993-94 and
the expenditure likely to be incuredthereon
in terms of rupees;

(b) whetherbesides price, any commis-
sion is also paid on the items imported; and

(c)ifso, the amount of commissiontobe
paid on the import of pulses?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Import of puises is freely al-
lowed under OGL.. It is, therefore, not pos-
sible to indicate the quantity of pulses Ekely
to be imported during 1992-93 and 1993-94
and the expenditure likely to be incurred
thereon.

(b) and (c). Do not arise.
[English)

Conference of Women and Child
Development

6372, SHRISHRAVANKUMAR PATEL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased fo state:

(a) whether aconference of Central and
State Officers Incharge of Women and Child
Development was held on October 22-23,
1991, in New Dethi;
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{b) ¥ so, the muain issues discussed
therein; and

{c) the decisions taken at ttis confer-
ence and the action taken/being taken
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATA BAN-
ERJEE): (a) Yes, Sir. A meeting of State
Secretaries and Directors incharge of Wormen
and Child Development was heid in New
Delhion22 October, 1991. Representatives
fromthe Central Ministries/Departments and
other erganisations concerned also partici-
pated in the meeting.

(b)and (c). The points/issues discussed
at the mesting are given In the statement
attached. The major recommendations in-
cluded steps for implementing and monitor-
ing the programmes of the Depariment of
Wornen and Child Development more effec-
tively and for developing a data base on
women and children for a regular feedback
on the relevant programmes and issues.
The implermenting agencies were requested
to streamiine the working of various pro-
grammes funded by the Department of
Women and Child Development and to
maintain a lialson with the local voluntary
organisations 1o ensute their optimal particl-
pation in the schemes of the Department.
Some new lnitiatives like the scheme of
‘Adolescent Girls’ were discussed. The
Scheme of ‘Adolescent Girls’ has been taken
up for implementation in selected blocks
during the last quarter'of 199192,
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STATEMENT

Points/issuas discussed at the meeting of
the State Secrataries and Directors
Incharge of Women and Child Develop-
ment, held in New Delhi on 22nd October,
1991

Women's Development
1. SAARC Decade of the Girl Child

2.  Scheme of Strengthening of pro-
tective homes/Nari Niketans nun
under iImmoral Traffic Prevention
Act (ITPA)

3. WomenDevelopment Corporations
(WDC)

4.  Reconstitution and Restructuring
of the State Social Welfare Advi-
sory Boards.

5.  Short stay homes

6., SchemeofAssistanceforConstruc-
tion/Expansion of Hostel Building
for Working Women with a day
care contre.

7.  Montltoring and Supervision of the
Central ‘and Centrally Sponsored
Programmes of Women's develop-
ment.

8.  Developing aninformation system
with a focus on the data on dowry
deaths & other alroclties against
women.

Nutrition and Child Development

9. Integrated Child Development
Services.

A. Administrative Issues.



61 Written Answers CHAITRA 18, 1914 (SAKA) Written Answers 162
B. Nutrition. containers/Gunny bags (CARE/
WFP).
C. Heatth.
E. Utllization of CARE/WFPfood
D. Early Childhood Education commodities.

10.

1.

Setvices.

E. Convergenceof atherwomen
and child specific programmes at
Anganwadi level.

F. Community Participation.

G. Training of ICDS Functionar-
1es.

H. Adolescent Cirls
. Important pending issues.

Wheat-Based Nutrition Pro-
gramme

A. Non-submission of Monthly
and Quarterly Progress reports.

B. Implementation of programme
in central ICDS projects.

C. Utiization of wheatandFunds
under the Scheme.

D. Adherence to the prescribed
ceiling.

CARE/WFP Assisted Nutrition
Programme

A. Food Management — Logis-
tics.

B. Food Preparation and Distri-
bution.

C. Non-issue of utilization certifi-
cate.

D. Sales proceeds of Empty

F. Audit Repotts.

G. Feeding Interruptions
12. CRECHES/DAY Care Centres
13.  Child Welfare

A. State Children’s Board.

B. National Awards for Child
Woelfara.

C. UNICEF Greeting Cards Sale
Campaign.

D. Financial Assistance to Vol-
untary Agencies under Government
of India and UNICEF Plan of Op-
erations, 1991-95.

E. Early Childhood Education.
14. World Declaration on the Survival
Protection and Development of
Children and Plan of Action.
Decentralisation of F.CJl.

6374. SHRIK.V. THANGKABALU: Will
the Minister of FOOD be pleased to state:

(a) whether the functions of the Food
Cotporation of India have been decentral-
ised;

(b) # so, the details thereof; and

(c) if not, the reasons therefor and the
time by which it is likely to be decentralised?

THE MINISTER OF STATE OF THE
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MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to {c). Adequate decentralisa-
tion exists in different functional areas of
Food Corporation of India. Inthis regard, the
main aspects are indcated below:-

(i)  The procurement of foodgrains is
fargly made through State Govern-
ments and other agencies. Direct
procurement by FCl is relatively
much less.

(i)  Thedisuibutionof focdgrainstothe
Public Distribution System is also
mostly made through the State
Govemments or their agencies.

(i)  The storage capacity required for
foodgrains is only partly owned by
FC\. The balance requirements of
FCl are metby other agencies such
as Central Warehousing Corpora-
tion, State Warehousing Corpora-
tions, etc.

(iv) Theorganisationalstructure of FCI
is decentralised intv zones, regions
and districts. Adequate powers,
commensurate with functional re-
quirements, have been delegated
to the managerial personnel at
succassive levels.

Institute of Indology
6375. DR. RAMESH CHAND
TOMAR:
SHRI RAJENDRA AG-
NIHOTRL
SHRI KASHIRAM RANA:
SHRI ASHT BHUJA PRASAD
SHUKLA:

Wilitho Ministerof HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government propose to
establish an International Institute of indol-
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ogy to provide facilities for inter-disciplinary
resources in Sanskrit and other Indian and
foreign languages;

(b) if s0, the detalls thereof; and
() if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPEMNT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Question does not arisa.

(c) A proposal to establish an Interna-
tional Institute of Indology was examined by
the Government some time ago, but it was
accorded a very low priority. it was, there-
fore, decided that no such institution need be
set up.

Admission in Kendriya Vidyalayas

6376. SHRI B. DEVARAJAN: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state the datails of
the rules prescribed and criteria adhered to
for admission of students in the Kendriya
Vidyalayas?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): 1. The Kendriya Vidyalayas cater
primarily to the children of transferabie
employees of the Government of Indiaanda
change of station in the preceeding seven
years Is taken as atransfer.

2. The Kendriya Vidyalayas in the civil
and Defence Sector adhere to the following
priorities for admissions:

() Children of transferable Cen:
tral Government employees
Including Detence Personnel,
CRPF/BSF/SPG/CISF/NSG,
employees of All Indlan Serv-
Ices and Indian Foreign Serv-
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(i

(i)

)

ices, children and dependent
grand-children of M.Ps., chil-
dren of Kendriya Vidyaiaya
Sangathan employees and
children of transferable Cen-
tral Government employees
including Defenca Personnel
who die in harness.

Children of transferable em-
ployees of autonomous bod-
les and Public Sector Under-
takings fully financed by Cen-
tral Gowvt.

Children of non-transferable
Central Govt./Central Public
Sector Undertaking employ-
es.

Children of other fioating popu-
lation which includes popula-
tion dedirous of joining the
pattern of studies adopted in
Kendriya Vidyalayas.

3. In the Project Sector the priorities for
admission are as follows:

0]

(i

Children of the employees of
the Institutions of Higher Learn-
ing/Public Sector Undertaking
which is meeting ail the recur-
ring and non-recurring expen-
diture on the Vidyalaya build-
ing and equipment and staff
andchildren of the employees
of the concerned Kendriya
Vidyaiaya.

Chiidren of transferable Cen-
tral Govt. employees including
Detence/CRPF/BSF/BRTF/
SPG/CISF/NSG Personnel
and employees of All India
Services and the indian For-
elgn Service.
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(i) Children of transterable em-
ployees of other autonomous
bodies and public sector Un-
dertakings fully financed by
Central Government.

(iv) Children of Non-transterable
Central Govt./Central Public
Sector Undertakings employ-
ees including Defence/CRPF/
BSF ‘Personnel.

{v)  Children of otherfloating popu-
lation which includes civilian
population desirous of joining
the pattern of studies adopted
in the Kendriya Vidyalayas.

4. There is reservation upto 15% and 71/
2% of fresh admissions for SC and ST
candidates respectively.

5. Authority to grant admission in Kendriya
Vidyalayas to children, irrespective of
the category to which they belong, is
exercised, in deserving cases by the
Commissioner with the priorapproval of
the Chairman.

Mal-Changrabandha Rallway Line (West
Bengal)

6377. SHRI JITENDRA NATH DAS:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) the present position of Mai -Chan-
grabandha metre-gauge line in Jalpaigun
district, West Bengal;

(b) whether funus have been allotted
during last three years tor the development/
maintenance of this line; and

(c) i so, the details regarding the utilisa-
tion of funds in this regard?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no proposal at
present for restoration of the Metre Gauge
line between Domohani and Changra-
bandha.

(b) and (c). Do not arise.
Facliities to retired staff

6378. SHRI V. KRISHNA RAO: Willthe
Minister of RAILWAYS be pleased to state:

{a2) whether the Government have re-
celved any representations for providing
medical facilities to retired railway employ-
ees, passed for retired Group ‘D’ staff and
widows of deceased employees alongwith
escort; and

(b) it so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) At present medical facilities are ex-
tended to retired railway employees under
two schems. Thefacilities have beenliberal-
ised from time to time.

As regards pass facility to Group 'D' staff and
widows of deceased Rallway employees
they are granted passes subject to eligibility.
However, there Is no proposal to allow an
escortinthe passes grantedio the widows of
deceased Railway employews in view of
wide repercussions.

[Translation)
New Rallway Lines in U.P.
6379. DR. LALBAHADUR RAWAL: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Uttar Pradesh Govem-
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ment has submitted any proposals to the
Union Government for laying of new railway
lines in the State;

(b) if so, the details thereof and the
actlon taken thereon; and

(c)the details of railway lines being lald
on the State?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) Yus, Sir.

(b) The proposal was for new line from
Farrukhabadto Hardoi/Sandila, which could
not be considered because of its unremu-
nerative nature.

(¢) () Guna-Etawah new line
{partly in UP)

(in Mathura-Alwar new lien
(partly in UP)

(iii) Rampur-New Haldwani
new line

(iv) Bagaha—Chhitauni{Resto-
ration) (Partly in UP).

[English}
Immunisation of Children

6380. SHRIMATI
KUMAR!:
SHRIMATIRITA VERMA:

MAHENDRA

SHRI ANAND RATNA
MAURYA

DR. LAXMINARAYAN PAN-
DEYA:

SHRI CHETAN P.S.
CHAUHAN:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the targets fixed for Immunisation of
children underthe Expanded programme on
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Immunisation during 1991-92, State-wise,
and

{b)thedetalls of the achievements made
during the above period, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEV!I
SIDDHARTHA): (a) and (b). The targets
under Universal Immunisation Programme
are 1o immunise 100 percent infants with 3
does each of DIPHTHERIA-PERTUSIS ~
TETANUS (DPT) VACCINE AND ORAL PO-
LIO VACCINE (ORV), one dose of BCG and
one dose of MEASLES vaccine The re-
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ported achievement as parcentage of tar-
gets under the programme in the country,

during 1991-92(upto Feb, 92) is as under:

DPT —_— 74.67
OPV — 75.59
BCG _ 78.30
MEASLE —_ 69.55

The State/lUT-wise targets and the
reporied achisvements as percentage ofthe
annualtarget for 1991-92 (upto Feb. 92) are
given In the enclosed statement.
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Youth Hostels 11. Kerala - 3
6381. SHRI PRITHVIRAS D. 12. MadhyaPradesh - 1
CHAVAN:
SHRI RADHIKA RANJAN 13. Maharashtra - 1
PRAMANIK:
14. Manipur - 1
Willthe Minister of HUMANRESOURCE
DEVELOPMENT be pleased to state. 15. Mcghalaya - 2
(a) the total number of Youth 16. Nagaland - 1
Hostels in the country, State-wise; and
17 .Orissa - 1
(b) the number of Youth Hostels pro-
posed to be constructed during the Eighth 18. Punjab - 2
Five Year Plan alongwith the proposed loca-
tions thereof? 19. Rajasthan - 2
THE MINISTER OF STATE IN THE 20. Sikkim - 1
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH 21.  Tamil Nadu - 1
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD 22. UttarPradesh - 2
DEVELOPMENT (KUMARI MAMATA
BANERUJEE): (a) The State-wise number of 23. WestBengal - 1

functional Youth Hosteis In the country are
as under:.-

1. Andhra Pradesh - 1

2. AwunachalPradesh - %

3.  Assam - 9
4. Bihar - 1
5. Goa - 1
6. Gujarat -
7. Haryana -

8. Himachal Pradesh - 1
9. Jammu & Kashmir - 1

10. Kamataka - 2

Union Territories

24. Andaman&Nicobar - ¢
28.  Pondicherry - 1
Total 34

(b) Government have already approved
consiruction of 57 more Youth Hostels out of
which 33 ar under construction. Further it
has been decided that the Youth Hostel
Scheme will be transferred to the State
Sectlon during Eighth Five Year Plan. The
aumbr of Youth Hostels to be constructed
and location thereol will be decided by the
State Governments.

Deaths in All india Instiiute of Medical
Sciences

6382. SHRI ARJUN CHARAN SETHI:
Wil the Minister of HEALTH AND FAMLLY
WELFARE be pleased to state:
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{a) the number of patients died In All
India institute of Medical Sciences (AIIMS)
afteradmissiontoits Anaesthesiology inten-
sive Care Unit between December 1990 to
date, month-wise;

(b) whether the cause of such deaths
has been Iinvestigated;

(c) i so, the details thereof; and

(d) the detalls of steps taken to check
such deaths in AlIMS?

THE MINISTER OF STATE IN THE
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MINISTRY OF HEALTHAND FAMILY WEL-
FARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHAY): (a) The informatlonis given
In the Statement aftached.

(b) to (d). As a matter of routine, all
deaths are not investigated. But the same
are reviewed by the concerned consultants.
However, whenever there is any complaint,
specific enquiry committees are constituted
togointo the cause of death. The AlIMS has
constituted a Medical Audit Committeeto go
into the unnatural deaths at the AlIMS Hos-
pital.

STATEMENT
Month & Year Total Cases Survived Died
December, 1990 22 17 5
January, 1991 16 11 5
February, 1991 15 12 3
March, 1991 23 20 3
April, 1991 37 33 4
May, 1991 30 25 5
June, 1991 20 13 7
July, 1991 19 12 7
August, 1991 30 24 8
September, 1991 a7 26 11
October, 1991 26 17 9
November, 1991 16 9 7
December, 1991 25 21 4
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Month & Year Total Cases . Survived Died
January, 1992 26 21 5
February, 1992 23 20 3
Total 365 281 (77%) 84(23%)

Literacy in Haryana mobilisation and thelr participation. The

6383. SHRI BHUPINDER SINGH
HOODA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether a scheme “Lok Jumbhish®
has been launched in Haryana to achieve
total fiteracy target by 2000 A.D.;

{b) whether the Swedish International
Development Agency are likely to provide
Rs. 300 crores for the said scheme;

(¢c) whether the Union Government
proposeé to implementsuch scheme in other
States also by providing financlal assistance
therefor; and

(d) ¥ so, the detalls thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). No, Sir.

(c) and (d). The Swedish International
Development Authority (SIDA) had evinced
interest in supporting an innovative educa-
tional project in Rajasthan entitled Lok
Jumbish. Thebasic objective of the projectis
to achleve educationforall through people’s

project is in the stage of negotiation with
Swedish International Development Author-
Ry (SIDA).

A similar project is under implementa-
tion in Bihar with UNICEF assistance. The
National Literacy Misslon Is supporting total
literacy campaigns in many states.

Stock of Sugar

6384. SHRI P.G. NARAYANAN: will
the Minister of FOOD be pleased to state:

(a) the opening stock of sugar in the
country as on Octobet 1, 1991; and

(b) the estimated production, import-
export and consumption during the current
year?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The opening stock of sugarwith
sugar factories as on October 1, 1991 was
34.26 lakh tonnes (Provisionat).

(b) The estimated production, import-
export and consumption during the current
1991-92 season {October ~ Septernver) is
given below:—

Quantlty in
Lakh Tonnes
(Estimates)

1. Sugar Production

120.00
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Quantity in
Lakh Tonnes
(E suunates)

2 Import
3 Export

4, International Consumption

-NiL-

600

114 0C

Iron Scrap

6385 SHRI HAR! KEWAL PRASAD
Willthe Minister of RAILWAYS be pleasedto
state

(a) the quantity of iron that goes waste
each year in the Rallways and sold as scrap,

(b)the rate at whichitwas soldlasttime,

(c)whetherthe Government proposeto
reuse the scrap iron by melting it in the
foundaries of rallway department,

(d) f so, the details thereof, and
(e) ¢ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) The quantity offerrous scrap
disposed of by the Rallways varies fromyear
toyear Disposal during 1989-90, 1990-91
& 1991-92 (tili Feb '92) is as under

{In Metric Tonnes)
Year Ferrous Scrap disposed
of (approx. quantity)
1989-90 429986
1990-91 486673
1991-92 494429
(till Feb '92)

(b) The rate at which scrap is soid de-
pends upon the type of scarp, its condition,
location etc Average rate obtained from
disposal of ferrous scrapin 1991-92 (tliFeb
'92) works out to Rs €925/- per Tonne

{(¢) to (¢) Railways have always been
reusing such items and quantties of iron
scrap as are required for use in the Rallway
Foundries and only the balance surap is
disposed of

[Transiation}
Speclal Trains for Ringas

6386 SHRI GIRIDHARI! LAL BHAR-
GAVA Will the Minister of RAILWAYS be
pleased to state

(a) whetherthe Governmentpropose to
provide special trans for Ringas Station
(W R) from varlous metropolitan citles in
viow of heavy rush of passengers to annual
fair in the month of Phaiguna; and

(b) # not, the reasons therafor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS {TtiRl MAL-
LIKARJUN) (a) and (b). Triring Shyamjl
Khatu fair at Ringas dunng 13th to 18th
March, 1992 the loads of tray  were avug-
mented and one specialtra! %3 Ringastd
Delhi was run to clear extra < Jeh of traffic,
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Health Care of Schuol ~ Going Children

6387. SHRI GANGADHARA
SANIPALLLI: Will the Minister of HEALTH
ANDFAMILY WELFARE be pleasedtostate:

(a) whether the inadequate allocations
have affected the basic health care facilities
in Delhi;

(b} § so. whether the heaith care facili-
ties 1or pghool going children are most af-

feotad; and

(c) i so, the remedial measures pro-
posed to be taken by the Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a)to (c). No, Sir. The basic
health care facllities in Delhi is organised
and managed by multiple agencies like
Central Government, Autonomous Institu-
tions, Delhi Administration, MCD, NDMC,
Non-Government Organisations, Voluntary
agencies and Private Organisation individu-
ais etc. Thefacllities consisting of dispensa-
ries, Smaller peripheral hospitals, bigger
hospitals under the Government, Autono-
mous Institutions and local bodies are run-
ning the patient care setvices as usual. The
basic medical and health care facilities have
not been affected for the people including
the school going children.
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AIDS Patients

6388. SHRI BHAWA'NI LAL VERMA:
SHRIP.C.THOMAS:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of persons suffering
from AIDS in the country State-wise;

(b) the number of foreigners out of them;
and

(c) the number of persons died in the
country so far due to this fatal disease,
during the last three years, year-wise and
State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D. K. THARADEVI
SIDDHARTHA): (a) Ason 1stFeb 1992, 115
persons have been reported to be suffering
from full blown AIDS in the country.
State—-wise break up of these 115 AIDS
cases s given in statement enclosed.

(b) 13 AIDS infected persons were
Foreigners and all of them have been de-
ported.

(c) 76 AIDS infected persons have died
n the country during the last three years,
year-wise and State—wise break-upisgiven
in the statement referred to in the reply to
part (a) of the questions.
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Introduction of Halt Stations

6389. SHRI HAM JAHAL CH-
OUDHARY: Willthe Minister of RAILWAYS
be pleased to state:

(a) the number of proposals receivedfor
introduction of halt stations in the country

during the last two years zone - wise; and

(b) the detauls of the proposals approved
and the number of proposals rejected?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN):



APRIL 7, 1992 Wrltten Answers 196

'S Written Answers

Ll ) € v (44 UIBISSM
ce - 4> ujeisel yinos
] € 81 lenueg yinos
14 - Sl weyinog
i - 4 iejjuoi 4 iseeyuoN
99 € 69 ujeise3 YUON
cc € 14 UiByuoN
(4 9 oy wiejsey
44 ] 22 fesued
4 € c i
.C6-16 % 16-06. - .C6-16 9 16-06.
26-16 ¥ 16-06, Buunp Buunp panosdde Buiinp peaesel
peoeles sesodosd jo "oN sjesodosd Jo ‘oN sjesodosd jo “oN Aemirey
() pue (¢)



197 Written Answers
(English]

Open Schools

6390. KUMARI PUSHPA DEVISINGH:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the numberof open schools setup in
the country so far, State-wise;

(b) whether these schools are aided by
the Unton Government;

(c) if so, the details thereof; and

(d) the steps taken to set up more such
schools?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) As per the latest information
available with tho Government, four Open
Schools have been set up in the country so
far, the National Open School, Delhi and
three State Open Schools, one each in
Andhra Pradesh, Punjab and Madhya
Pradesh.

(b) and (c). Only the National Open
School is provided with Grant-in-Aid by the
Union Government to meet its expenditure
partly. During 1991-92, there was a provi-
sion of Rs. 100.00 lakhs under Plan and Rs.
46.00 lakhs under Non--Plan.

(d) There is no Scherne withthe Central
Govemment 10 set up Open Schools in the
State and Union Territories. The State Gov-
ernments and Union Territory Administra-
tions are free to set up Open Schools as per
their need.

Famlly Planning Programme
6391. PROF. UMMAREDDY VE-
NKATESWARLU:
SHRI V. DHANANJAYA
KUMAR:
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StiRIR. SURENDER REDDY:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the targets and achlevements of the
Family Planning Programmes during
1991-92, State-wise; and

(b) the steps taken to achieve greater
success in these programmes during
1992-937

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) State-wise and
method-wise Family Planning targets and
achievements sofarreportedduring 1991-92
are given in the statement attached.

(b) To impart a new dynamism to the
Family Welfare Programme, an Action Plan
has been evolved by the Ministry of Health
andFamily Welfare. Thishasbeen endorsed
by the States and Union Territories Admini-
stration in January, 1992. The Action Plan is
being operationalised by the States/Union
Territories. The Action Plan highlights the
need for evolving a national consenss in
support of the Family Welfare Programme
and to obtain the willing participation of all
sections of the society. lts key features in-
clude, improving the quality and outreach of
family welfare services, differential strategy
for special focus on 90 poor performing
districts (Birth rate of 39 perthousand popu-
lation and above as per the 1981 Census),
developing a mechanismto make available
fundsto States/Union Territories on th-a basis
of reduction of actual birth rate, increasing
the coverage of younger age couples through
vigorour promotion of spacing methods, In-
troducing new contraceptives andimproving
the qualty of contraceptives, strengthening
family welfare schemes In urban areas es-
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pecially in slum pockets, revitalising taining
activities of medical/para—medical parson-
nel withemphasis on motivational andcoun-
selling aspects, sustaining the good work
done under the Universal Immunisation
Programme and strengthening of other in-
troventions for Material and Child Health
Care, reorientation of information, education
and communication efforts to focus on the
quality of life issues and interpsrsonal com-
munication, involving voluntary and
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nun-goverrynental organisations in a big
way to promote active community participa-
tion in the programme, gearing up of the
implementation machinery in the States/
Union Territories and evolving high level
inter-sectoral coordination mechanisms at
the national, state and district levels. The
Action Plan will continue to be guiding factor
for Family Welfare Programme during
1992-93.
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[Translation)

Assistance from international Agencies
for Maternal and Chiid Health Pro-
grammes

6392 SHRIRAJVEER SINGH Wilithe
Minister of HELATH AND FAMILY WEL-
FARE be pleased to state

(a) whether any assistance has been
provided by International Agencies for im-
provement and expansion of Maternal and

CHAITRA 18, 1914 (SAKA)
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Chiid Health Programmes during 1991, and

(b) i so, the details of amount provided,
programme-—-wise

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH ANO FAMILY
WELFARE (SHRIMATID K THARADEVI
SIDDHARTHA) (a) Yes, Sir

(b) A statement showing the details of
the external assistance received for MCH
Programme during 1891-92 1s enclosed

STATEMENT
(Rs nlakhs)
S No Name of the Agency Assistance received
1 United Nations International Childrens’
Emergency Fund (UNICEF)
(a) Universal Immunisation Programme 2753 00
(b) Oral Rehydration Therapy (ORT) Programme 1000
2 United States tor International Development
(USAID) for ORT Programme 3120 00
r
3 World Heailth Orgamsation (WHO) for
ORT programme 21 61
Total 5904 61
|English) THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
Maternity Hospitals WELFARE (SHRIMATI D K. THARADEVI

6393 PROF. K.V. THOMAS Wil the
Minister of HE@.TH AND FAMILY WEL-
FARE be pleased 1o state the number of

Maternity hospitals at present in the country,
State-wise?

SIDDHARTHA) As per information avail-
able with Central Bureau of Health intell-
gence (CBHI), Directorate Genaralof Health
Services, a statement showing the number
of maternity hospitals in the rouniry, State-
wise, ason 1.1 1987 Is Enclosed
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STATEMENT
S. No. State/U.T. No. of Materntty Hospitals
1 2 3
1. Andhra Pradesh 61
2. Arunachal Pradesh 0
3. Assam 0
4. Bihar 2
5. Goa 6
6. Gujarat 335
7. Haryana 3
8. Himachal Pradesh 1
9. Jammu & Kashmir
10. Karnataka 32
11. Kerala 21
12. Madhya Pradesh 4
13. Manipur 0
14. Meghalaya 0
15. Maharashtra 536
16. Mizoram 0
17. Nagaland 0
18. Orissa 2
19. Punjab 6 -
29. Rajasthan 5
21. Sikkim 0
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S. No. Stata/UT. No qf Matemity Hospltals
1 2 3
22. Tamil Nadu 7
23. Tripura 0
24. Uttar Pradesh 17
25. West Bengal 38
26. _ Andaman & Nicobar Islands 0
27. Chandigarh 0
28. Dadra & Nagar Haveli 0
29. Daman & Dlu 0
30. Delhi 5
31. Lakshadweep 0
32. Pondicherry 1

Total 1082

Women's Football Federation of India
6394. SHRITEJ NARAYAN SINGH:
SHRI RAMASHRAY PRASAD
SINGH:

Willthe Minister of HUMANRE SOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government have with-
drawn its recognition to the Women's Foot-
ball Federation of india; and

(b) # so, the reasons thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF HUMAN RESQURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMATA

. BANERJEE): () Yes, Sir.

(b) The World Football Body (FIFA) had
diracted that the structure of Women's Foot-
ball should directly integrate with the Na-
tional Football Association Le. All india
Football Federation, sd that the controt of all
the football activity is exercised by the Na-
tional Federation. The recogaition was with-
drawn because the Women's Football Fed-
eration of India had falled to do that.
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[Transiation}

Warehouses of Central Warehousing
Corporation

6395. DR. P.R. GANGAR: Will the
Minister of FOOD be pleased to state:

(a) the number of Warehouses of the
CentralWarehousing Corporation housedin
its own buildings and the locations thereof;

(b) the number of the warehouses
housed in the rented buildings and the loca-
tions thereof,

(c)the amount of rent being paid every
year by the Corporation;

(d) whether the Corporation Is making
the optimum wtilisation of its capacity; and

APRIL 7, 1992
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(e) i not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRi TARUN
GOGO!): (a) and (b). The information Is
furnished in the statement enclosed.

(c) The rent paid by the Corporation
during the last three years was as follows:—

1988-89 Rs.5.68 crores
1989-90 Rs.6.91 crores
1990-91 Rs. 8.46 crores

(d) and (e). The average utilisation of
warshousing capacity during the above
period of 3 years varied between 77% of
79%.
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Central University, Assam

6396. SHRI KABINDRA PUR-
KAYASTHA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
10 state;

{a) whether classes in the Central Uni-
versity Assamwere to begin fromthe current
academic session;

(b) whether the beginning of the aca-
demic session has been delayed;

(c) if so, the reasons therefor;

(d) whether the Government propose to
start the classes in some other suitable build-
ing pending construction of the Central Uni-
versity;

(e) if so, the detalils thereof; and

(f) the findings of the Committee that
visited the proposed site for the Central
University?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH)j: (a) No, Sir.

(b) to (e). Do not arise.

(f) ¥he Site Selection Committee consti-
tuted by the Department of Education has
recommended a site near the Regional
Engineering College, Silchar.

Extenslon of Guntur-Donakonda
Rallway Line

6397. SHRIDATTATRAYA BANDARU:
WE the Minister of RAILWAYS bepleasedio
state:

{a) whether there Is any proposal to
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extend the Guntur-Donakonda railway line
up to Dronachellam; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a)and (b).
Guntur-Donakonda-Dronachellam is al-
ready anexisting MG line,which is now being
convertedto B.G.

Levy Sugar

6398. SHRIMATI DIPIKA H.
TOPIWALA.
SHRI DILEEPBHAI SANG-
HANI:
SHRI RAMESHWAR PATI-
DAR:

Willthe Minister of FOODbe pleased to
state:

(a) whether UnionGovernment propose
to fix the levy sugar quota on the basis of
population of the Census of 1991;

(b) if not, the reasons therefor;

(c)whetherthe State Governments have
sought increase in the quota of levy sugar;

{(d) ¥ so, whetherthe Union Government
have increased the quota; and

(e) if so, the details theraof, state-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) No, Sir.

{b) In view of the limited availability of
lavy sugar, it has not been found possible to
update the levy sugar quota based on 1991
census.,

{c) Yes, Sir.
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(d) and (e). Government have allowed
an ad-hoc increase of 5% in the monthly
levy sugar allocatinos of all States/Union
Territorles from August, 1991. This wilicon-
tinue, fot the present, till September, 1992.

Pollution by Hindustan Alloys
Manufacturing Company Limited,
Siivasa

6399. SHRI RAM KAPSE: Wil the
Minister of ENVIRONMENT ANDFORESTS
be pleased to state:

(a) whether the unit of Hindustan Alloys
Manutacturing Company Limited, Silvasa
was ordered to be shut off on February
27,1991 andthe same was again aliowedto
be restarted on May 1, 1991; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). Clo-
sure orders were issued to Hindustan Alloys
Manufacturing Company on February 27,
1991 by the District Administration. The order
to restant the factory was given by the Delhi
High court on May 1, 1991 on the basis of
underiaking given by the Company to the
effect that it shall instal the necessary poliu-
tion control measures within six months.

Admission of Students in Minority
Educational Institutions

6400. SHRIKESRI LAL: Will the Minis-
terof HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whather the Government are aware
of the Supreme Coun verdict regarding
admission of students in some schools/col-
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leges/universities inview ofthe nunority status
of these colleges/schiools;

(b) H so, the reaction of Government
thereto, and

(c) the steps teken by the Government
to ensure admission to all students in these
institutions?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGHY): (a) Yes, Sir.

(b) and (c). The Judgement is being
examined.

[Translation}
Wagons for Maharashtra

6401. SHRI YASHWANTRAO PATIL:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) the number of wagons demanded
and provided in various ones/divisions cov-
ering Maharashtra for loading of onion dur-
ing the last three years;

(b)whetherthe Governmentpropose to
increase the number of wagons in the coun-
try for the loading of agriculturai produce;
and

(c) 4 so, the detalls thereof?
L]

THE MINISTER OF STATE IN THE
MINISTRY OF RARWAYS (SHRI MAL-
LIKARJUNY) (a)During the last 3 years,
18,820 wagons were demanded In Mahar-
ashtra State tor loading of onion. 12,651
wagons were tuuded and indents for 6,004
wagons were concelled.

{b) and (c). Yes, Sir. Every year addi-
tional wagons are being procured. In the
year 1992-93, nearly 27,500 wagons are
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proposed to be procured though the net
addition to fleet would be less because of
concurrent condemnation of overaged stock.

Natlonal Ayurveda Institute, Jaipur

6402. SHRI DAU DAYAL JOSHI: Wil
. the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the amount provided by the Union
Govemment foroperation and development
of the National Ayurveda Institute in Jaipur
during each of the last three years;

(b) whether the above institute was to
be developed on the lines of the All India
Medical Institute of Delhi;

(c) i so, whether the targets have been
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achievea,

(d) if not, the reasons therefor;

(e) the head-wise and year-wise extent
of the amount sanctioned during the last
three forthe construction of buildings of the
Ayurveda Institute, Jaipur; and

(f) whether the said amount has been
utilised?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) The Union Government
hadprovidedthe following amounts as grant-
in-aid to the National Institute of Ayurved,
Jaipur during last three years:—

(Rs. in lakhs)
Year Plan Non-Plan Total
1983-90 71.00 110.00 181.00
1990-91 115.00 159.00 274.00
1991-92 125.00 151.00 276.00
(b)to (d). The Natioral Institute of Ayur- Year Amount (Rupees)
ved, Jaipur was established, inter-alia, with
the objective of promoting the growth and 1989-90 33,07,400.00
development of Ayurveda, besides produc- 1990-91 95,08,000.00
ing graduates and post-graduates in all 1991-92 75,00,000.00

branches of Ayurveda, No parallel can be
drawn between the NIA, Jaipur and the A. |.
I. M. S. New Delhi

(e) The NIA gets grants under sub-head

_C.3(1)(2) for Pian capital expenditure. The

amounts releasedto NIA under this head for
last 3 years are as under:

(f) The aforesaid has been giventothe
State P. W. D as advances against capital
works.

Working of Indlan Medical Councll
6403. SHRI DAU DAYAL JOSHL: Wilt
the Minister of HEALTH AND FAMILY
WELFARE be ploased to state:
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(a) whether term of the Central Council
of Indlan nMcdicine have expired;

(b) it so, when wiil it be reconstituted;

(c) the main recommendations made by
the Council in last one year, and

(d) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) In terms of Section 7(1)
of the Indian Medicine Central Council Act,
1970, the President, the Vice-President or
the members of the Central Councii held
office foratermot 5 years fromthe date of his
election or nomination, as the case may by
be, or until his sticcessors are duly elected or
nominated, whicheverislonger. The Centrai
Council was last re-consituted vide Covt of
Indianotification inthe Gazette of India extra
ordindry part Il Section 3 Sub-section (ii)
dated 7.5.84

(b) The elections to the Central Council
are in the process and the Central Council
shallbe reconstituted alter the elections are
over.

(c) Main recommendation of the Central
Council of Indian Medicine meeting held on
21st and 22nd February 1991 are given in
the statement attached.

(d) Some of these recommendations
have been receivedbythe Government which
are being considered.

STATEMENT
The malin recommendations of the Central
Council of Indian Medicine during the year
1990-91 are as under:~

1. The Central Council decided

Written Answers 280

thatthe promotion otteachers
appointed in Ayurvedic col-
leges before 1.7.1989 will not
be citected bythe Regulations,
1489 and the Post-graduate
qualification will not be essen-
tial for those teachers in case
of promotions.

It was also decided that the
above decision be circulated
to all State Governments and
necessary actibn be taken for
inclusion of the above in the
prescribed Regulations, 1989.

Tho Central Council approved
theclarification that the topics/
issues Included in Syllabus of
various subjects of Ayurve
dacharyacourse prescribed by
Central Council of Indlan
Maedicine which appear to be
allopathic are included with a
view to provide more and useful
knowledge of the subject as
the knowledge of any other
branch of medical science
cannotbe restricted or limited.

The Central Council decided
thatthe Government of Kerala
be requested to implement
the UGC pay scales for the
staff of the Ayurvedic colieges.

The Central Council decided
that the proposal to start a
Post-graduate course in Pra-
sootitantra in Government
Ayurvedic College, Trivandrum
beforwardedtothe Councllby
the authorities of the institu-
tion after getting approval of
the State Govt. and University
concemned.

The Central Councll decided
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to send again a strict latter to
all State Govis. to take effi-c

tive steps for stopping cagi1.»

tion fee at the time of adi.

slon in Ayarved college arnu
admission be made strictlyonly
on the basis of merit.

In the syllabus of Ayurvedic
course prescribed by Central

Council of Indian Medicine *

there is already provision for
teaching andpracticaltraining
in Shalyatantra (Surgery), on
the basis of this courss, the
graduates of Ayurved are reg-
istered for practising. There is
no restriction or ban for prac-
tising Surgery by Ayurved
graduates in the county.

The Central Councilnotedttiat
there are some irreglarities in
the conduct of the Ayurve-
dacharya course at and
Darbhanga University. These
two universities and State
Gowt. are defying regulations
inspite of repeated letterwarn-
ing fromthe council. Underthe
above circumstances, the
Central Council unanimously
resolvedto initiate appropriate
action.

The Central Council resolved
that a istter be written to all
State Govts. intimating thatifa
student of an Ayurved College
is migrated to other university
nodomicile certificate be asked
for by the State Government
concernsd.

The Central Council aftergoing
through the visitation report of
Seth Govindji Raoji Ayurved
Mahavidyalaya, Sholapur re-
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solved to suspend the admis-
sion in Post-graduate course,
tillthe deficiencies are removed
and shortcomings are fulfilled
by the College.

The Central Council of India
Medicine noted the poor con-
dition of Ayurved Mahav-
idyalaya of UP and decided to
send a strong letter to the
Secretary, Government of UP,
Department of Health, Direc-
tor of Ayurved and Registrar,
Kanpur University enclosinga
copy of the minimum require-
ments laid down by the CCIM
for their fulfilment.

The Central Council agreed
that Aligarh Muslim University
be advised to adopt the modi-
fied designation of the post of
Demonstrator to Lecturer and
lecturer to Senior Lecturer in
conformity with UGC recom-
mendations in order to over-
come their problems.

The Salfia Unani medical Col-
lege Darbhanga was permit-
ted to conduct Under-gradu-
ate course of Unani forfurther
period upt<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>